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From

K. Ravichandran, B.E., i

Executive Engineer and ADO, £ BT ;_g:i

Anna Nagar Division, T R
- 3 L3 R ;:Fﬁ

Tamil Nadu Housing Board, s o

Thirumangalam Shopping Complex, -
Chennai - 606101

To

The Member Secretary,

State Environment Impact
Assessment Authority, Tamil Nadu,
3rd Floor, Panagal Maligai,

No.1, Jennis Road, Saidapet,
Chennai - 600 015

Letter. No. AND/ PLG/ 849/2¢16

Sir,

Date: 26.06.2020

Sub: Tamil Nadu Housing Board - Anna Nagar Division - Proposed Construction of mixed
use development ot S.No. 2, Block No. 4 of Arumbakkam village, Egmore -
Nungambakkam Taluk, Chennai District - Gross Fixed Asset (GFA) - reg.

HldkEw

This is to certify that the value of the gross fixed assets of the said project by Tamil

Nadu Housing Board is as follows.
8.No. | Description Rs. In Lakhs
1. |Lend 0.00
2. Building 39,284.00
. Plant and Machirery 200.00
A, ETP/STP/APC 300.00
S Dther Assets 200.00
TOTAL 39,984.00

The gross value of fixed assets stated above is true and fair to the best of our

knowledge and belief.

ABpiiotipee

Armna Nagar Division

62
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CHENNAI METROPOL ITAN DEVELOPMENT AUTHORITY
Thalamuthu Natarajan Bullding, Mo.1, Gandhi Irwin Raad, Egmere,

Channa - 500 0GB
Phone ; 28414858 Fax: 81-044-28548416
E-mail mscmda@in.gov.in
Web sile! www.amdachennai.gov.in

(Development Charges Letter)

: CMDAPPHRB/M/OZ98/2020 Date : 09 Octobar, 2020

Ta

The Execulive Engineer,

Tamil Nadu Housing 30a+d,

Anna Nagar Divisicn, TNHE Complex Building,
Thirumangalam, Chennai —40.

Sir,

Sub:

Ref:

CMDA = Area lans Unit — WSB (North) Division - Planning Permission Applisation is for the construction of High
Rise Commercial cum Residenlial Group Developiment viz., Block — 1 : Double Basemant fiocr + Ground floor +
19 fioors — Commercial Off ce Bullcing; Combined Double Basement floor for Tower -2 & 3 Tower — 2 : fst floor
to “9th flcor - Residential Tower witk 152 Dwalling units; Tower— 3 : st fioor to 18th floor — Residertial Tower
with 152 Dwelling units (Totaly 304 Dwelling urits) at Old S,Nos. 249/1, 2, 3, §, 25011, 2, 3, 4, 5,6, 251, 252124,
T.S.No.2, Bleok No. 4 of Arumbakkar Villags, Aminjikarai Taluk, Poonamallee High Road, Greater Chennai
Corparatien, Chennal applied by The Executive Engineer & ADO, Tarmil Nadu Housing Board, Anna Nagar
Division — Remitiance of DG & Other Cherges - Advice sent - Reg.

1) Planning Pe-mission Applicatior: reoeived in SCB No. CMDAIPP/HRBN/ 0796/2020 dt.03,06.2020.
2) Agenca and Minutas of 256th MS2 Pansl meeting held on 24.06.2020.

3) AAENOC received In MOC ID: CHEN/SOUTH/BIOB1320) 467308 dt.26.06.2020 valid upto 24 06.2028
(Requested Height: 96.55m).

4) Thig office latter evan No. di. 01.07.2020,

5) Appiicant lefier dt. 31.07.2020.

&) This office letter aven No. df 07 DB 2020 addressed to the Gevernment.
7) Sovernmen: Latier (Ms) No. 124, H&UD Department dt.19.08.2020.

8) Applicart _etier Mo, AND/PIg/380/2018 di 21.09.2020 & 26.08.2020 enclasing revised plans and other required
particisars,

8) Daputy Diractor, District Survey Department Letier No, E1/2333/2020 d1.11.09.2020 encosing FMB Sketch for
T.5. No. 2. Bleck No. 4 of Arumbaldam villago.

10} Minutes of Meeting taker by Chiel Sacretary to Government of Tamil Nadu on 08.03.2020.
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The Planning Permission application receives for the Building ~ propcsad consfruction of 1Ground Floor + 2Floar Assembly
1Parking + 3Floor Resigertial building with 204 dwelling units al Doar No*0,Plot No:0,Address:Focnamaliee High

Road, Locality: Arumbaitkam, City/Town: Chennai in $.Na, 248,250 TS.No.2,2 of Arumbakkam village within the bmit of Greater
Chennai Corporstion Renvltance of DG & Other charges - DC advice Sent - Reg is under process. To process the application
you are requested to remit the following charges by separsie Demand Drafta of & Nationalized Bank in Chennai City drawn in
favour of Member-Secretary, CMDA, Chennzi- 600 008, at Cash Countar (between 10.00 AM and 4,00 P.A) in CMDA and
produce the duplicats receip! to ine Area Plans Lnit, CMDA, Chennai-8 (or) Payment can also be made through online
Gateway payment of Incusland Bznk in Ajc Ne.100034132188 (IFSC Code No. INDBOODD328). was examined and ayout
plan has been presared lp satisty the Development Reguiation requirements and appreved

St. No. [Charges Charges/Deposits already paid Armount 1o be remitied
i RE.2,85,931.00 Rt Ne

Scrutiny Fees CMDAFP/Ch/3173/2020,dt 30 September,

2020

L} gfy)- CMWEER (For sewered area 5.2,48.25,000.00
i | & A Charge I Ks.5,85,00,000.00
% Sheiter Charges Rs.12,18,50,000.00
v Flag Day Charge ‘Re.500.00
Vi Balance Scrutiny Fees ) Rs.15,000.80
Vil Development charges for iand par

Sq. m. Anc Development charges for | Rs.30,00,000.00

ouiking per g, . .

| ‘
The security deposk is aisa accepiable in the form of Bark Guarantee from any Scheduied bank thaving branch in Channai

Metropaiitan Area, in the prascribed format for the enfire perind of Planning Permission.

Security Deposh is refundable amounts witrout interest on claim, after 1ssue of completion certificate by CMDA. If there is any
deviation/violation/change of use of any part of /whola of the buiiding/site to the approved plan security deposit wik be forfsited.
Further. if the security deposit paid is not claimed before the expiry of five years from the date of payment, the amount will stand
forfeited.

Security Deposit fo- Display Board is refuncable when ihe display board as prescribad with format is pul up i e site under
refarence, in cass of de‘aukt Security Depasit will be forfeited and actior. will be taken 16 put up the display board.

a.

No Interest shali be collected on payiment reczived within one month (30 days) from the date of issue of the advise for
suich payment,

Payment recsived afier 30 days [rom the date of issue of this lelter altracls interes!| al the rats of 12% per ainum (i.e.
1% per month) for evary cemplsted mantn from the date of issue of this letter. This amount of inlerest shall be remitted
alang with tha charges.

Infrastructure and Amenilies Chargas shall ba paid by the applicant within 30 days from the dale of receipt of this
demand Istter, ‘ailing which in addition to the Infrastructare and AmenRies Chargss due, an interest at tha rate of 15%
per annum for “he ameunt due shall be paid for each day beyond the said 30 days uplo a period of 90 days and beyond
that peried of 80 days, an interzst &t the e of 18% per annum for the amouni due shall ba paid by ine spplicant.
Accounts Division shali work out the nterast and coliect the same along wilh the charges due.

No interast is collectable for securily deposit.

No penal interasl shall be collecled an the inlerest amount leviad for the belated paymant of DC, OSR, Reg. Chargas,
Demolitior: Charges and Parking Charges within 15 days from the date of remittance of DC, OSR charges etc.

Pt 26l B
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g. Forpayments of interesl received after 15 cays. penal interest shall be collected at the rafe of 12% p.a

The papers would be retumed unappr-aved, if the payment is not made within G0 days from the date of Issus of this letler.

You are also requested tc comply the following:

A. Furnish the letter of your acceptante for lhe following conditions stipulated by virtue of provisions available under
TNCD&ER - 2016 :-

L. The construction shall b2 underteken as per sanctioned plan only .and no devistion from the plans should be mada
without prior sanction, Construcion dona in deviation.is iable to be demolished.

I, In cazes of High Riss Building, Reyistered Davelnpers (RD), Reyistered Architects (RA), Registared Engingers (RE),
Registered Structural Englresrs (RSE), Ragistered Construction Engineers (RCE) and Registered Quality Auditar
(RQA) shall be assaciated with the construstion werk till i is completed.

lll. The Owner or Developer saall comgulsorlly appoint a Construction Engineer for over all conslant supetvision of
conslruction work on site and sJuch person appoirted shall not be allowsd to supervise more than one such site at a
time.

V. The Registered Architec! or Registered Enginsar and the structural engineer shail be responsble for achering fo the
provisions of the relevart and prevailing Inclian Standard Specifications including the National Buliding Code, However
they will not be held resporsible for the severs damage or collapse thal may gocur under any natural force going
beyond thei- design courses provided in the above said Standards or National Building Code.

V. The Registered Architect or Engineer is solely rasponsible for obtsining the cenificate required under this rule from the
registered professionals,

Vi, In the event of sny deviatiors the Reqisiered Architect or Englneer Is the solely responsible to bring it ta the notice of
CMOA

VIt The owrer cf developer shall suomit an application to CIHMDA In the first stags aftar completion of work Up 1o plint level
raquesting for issue of order for comdnuance of work.

Vill. The owner or developer thraugh the registesd professional shall submit to the designated officer of CMDA a progress
certificate I the given formal 2t the slage of Plinln and lasi starey leve! along with structural Inspection report as
provided.

D It the services of the Registered Architect or Engineer on record are terminated he shall immedistely inform CMDA
aboyt his teminaticn and the sizge of work 2t which his garvices have been lerminaied. The Registerad Architect or
Engineer aopointed as replacement of the preceding Registered Architect or Engineer shall inform about his

Page S of 6
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appointment on the ok and inform CMDA of any deviaiicn that might have occurred on the site with reference to the
appeoved plan and the stage at whieh he is taking over the charge.

X, The Registered Architecd or Engineer appointed shzll infoom CMDA immediately on termination of the services of the
registerad structural ergineer on reccrd, registered construgtion engineer on record, or any change of awner of
registerad developer.

X1, i dusing the corstuction of ibuiding the owner or registered developer (RD} ar Registered Arghitect on Record (AR) |

or Registered Enginesr on raco-d (ER) | Registered Structiral Engineer on Record (SER) or Reqlstered Geo Technical
Enginaer on recerd {GER) or Registered Censtruction Engineer on Record (CER) and Registerad Quality Auditor (QA)
is changed, ke shall intimats to CMDA by a reqgistared letfer that he was no longer respansible for the project, and the
construction shall have o be suspended uniil “the new Owner or Registered Developer or Registered Archilect on
Record (AR) atc., undertakas the full ragpansibiity for the project as prescribed in thase rules and also in the forms.

Xii. A new ownor or registered developer (RD) or Regisiered Architect on Record (AR) or Regislered Engineer an Record
(ER) or Registered Structursl Engineer on Record {SER) or Registerad Gao Technical Enginesr on record (GER) and
Regislered Conatriction Enginedr en Raoord [CER) and Regrlered Gualily Auditar {QA) shall inform the change to
CMDA, and before teking responsibility as slzled above,check as lo whether the work already executed is in
accordance with tha Building Parmit granted by the competent authority. He or She may go ahead with the remaining
works only after obtaining pemiission with CMDA,

Xill. The owner or Power of Attorney holder or regisierad developer or any other persan who has acquired interest shall
submit aprlication in somplats shape for issue of complation certificate according to the norms prescribed in TNCDBR
Annexure - XX

XiV.The complztion cerificale shall not be isstied unless Ihe information is suppliea by the owner, develaper, the regisiered
professionals concemed in tha schadule as prescribed by the competent suthority from time to ime.

XV,

a) Temporary conneclion for waler, sledkricily or sewer, permitied for the purpose of lacilialing the consludtion,
shall not be allowed to comfinus in tha oremises after compietion of the building construction.

b) No cennecion o the waler mains or sewer [ne or elsctricity distribution fine with a Euilding shafl be made
‘without the prior permission of the autherity and withoul obtaining completion cerlificate.

¢) In case, tne use is changed or unauthorised construclion is made, the aulhority is autherised to discontinue
such services oF cause discontinuanse of such service.

XV, On completion of the consiruction ma apolicant shallintimate CMDA and shall not occupy the building o permit it 1o be
occupled until a completion cerlificzte is obtained from CMDA |

X While the applicant makes application for serdce conneclion such as Eleciricity, Water Supply, Sewerage he should
enclose a copy of the completion certificate fssugd by CMDA zlong with his application to the concemned
DepartmenyBozrdiacency.

AVHL.When the site under I=ference is transfemred by way of sale/lease or any other means to any person before
completion of the consiruction, the party shall inform CMDA of such lransaction and also the name and address of the
persons o whom lhe site is ransferred immediately afier such transaction and shall bind the purchaser lo those
conditions %o the Planning Permission.

X In the Open spzee within the sile, trees should be p'snted and the existing trees preservad o the extent possible,

XX, If there Is any false statement, suppressior or any misrepresentalions of acts in the applicant, plamning permission will
be Rable ‘cr cancallation and the development madas, if any will be treated as unauthorized.

XXLThe new building should have masquilo proof overhzad tanks and wells.

Paga dof 6
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KXII.The sandlicn will be revolked, if the concitions mentioned above are not cerplied wilh.
XXiL.Rainwater censervaion measures notified by CMDA shoutd be adhered to strictly.

a) An Undertaking o abide the terms and conditions put forth by Polica (Traffic), DFERS, AAL, IAF & PWD in Rs.20/~
Stamp Pzpar duly notanzed
b) Details of the proposed dsvelopment duly fled in the format anclased for display at the sils in cases of High Rise
Bulidings.
The issue of Planning Permission depends on e compliance/Miillment of the conditions/payments statad sbove, The
acceptance by the Authority of the pre-paymert of the Development charge and other charges alc. shall not enlitie the person 10
the Planning Parmigsion out only rafund of tha Davelopment Charge and ather charges (excluding Scrutiny Fee) in cases of
refusal of the nermissian o7 noo- complinee of the conditions steted above ot any of the provisions of TNCB&DR - 2018, which
has to be complied before geting the Planning parmission or any other raason provided the construction is not gemmenced and
claim far refund ie mada by ihe appiicant,

You ars alsa raquestad to furnish the following particulars:
» Boundary as per Site and as per FVB to be superimposed and the difference in arez has lo be distinguishad with

proper haiching.
- Genset in setback space is not penrissiole.
- Basement ine o be clearly shown in the §iie plzn and setbaci lo be shown from the Basement [ine.
» Existing width of Poonamailee High Road to be menfioned in the sitz plar.
+ Site levels are to be properly incicated end filling up details as per PWD to be mantioned clearly in the site plan,
Saeciion & Elevation,
- Clear height of Siilt ficor 1o be mentioned in both section & alevation of High Rise Buildings,
« Car & TW parking are lo be rs-arrangsd with required sisle width,
- Car & TW parking reserved for Physically challenged are 1o be propstly indicated.
« Both Car and TW parking are to be numbered properly.
- Fire Escape Staircase tc be mentioned properly in all tha High Rise Buildings.
» Unwanted Black images io be remaoved,
» Building dimensions io be mentioned in the site plan.
» Usages of OHT's In Temzes floor plan are Lo be mentioned properly.
« Section along Ramp to Basemenl flor to be shown for bolh Commercial & Residential Blocks.
« Section & Elevation requiras correction with respect to individual floor plans.
« The term future development o be rempved In e site plan.
- Area statement and Proposal file requires catrection.
« Plans fo be colored and sigred by Structurat Eng neer.

- NOCs fram Traffic Police, DF&RS, IAF, PWE from Inundation point of visw are o be fumished for the revisad plans.
- Environmental Clearance for the proposal to be furnished.

« OSR area 1 & 2 to be Gifted to CMDA through registarad Gift Deed before issue of Planning Parmission.

+ As the height of the building excescs §0.00m, Strustural design report veited by [IT(Madrasy/Anna University to be
fumished.

- Undenlaking in Rs.20/- Stamp paper to avail Premium FE1 to be fumished.

- Dyly filled in Form — B and Form — € and aptarized to be furishaed.

- All plans duly sizned by Architect & Struchiral Enginaer lo be fumished.

« The extended basement top siab below the external circulation at Ground Jevel should be designed fo withstand the
fire fighting vehloular loads. An underaking to this sffect to be furnished by boih Applicant and Structural Engineer.

« CCTV Camera 1o be instelled at requiar inigrval of 50.00m along the abutting road on the site boundary before issue
of Compledon Cerificate. To Ihs effect an undertaking to be furnished before issue of Planning Permission.
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Copy lo:

1. The Senior Accounts Qffizer.
Accounts (Mzln), CMDA, Chennal-8.

2. The Cammigsioner
Greater Chennzi Corporation,
Chennai- 800 003.

Yours feithiully,

Elar;\a x &
angcwan
Designation :

Channel

%{/ Assistant
Plannes
Date : 09-Oct-

2020 14:

Name: ELANGOVAN G
Dasignation; Assistant Planner
Data: 09 Octobar, 2020

For

Member Secrefary

CMDA

Fagacolc
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ANNEXURE V

REQUEST LETTER FOR
WATER SUPPLY & SEWAGE
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From,

K. Ravichandran, B.F.,
Faveutive ngineer and ADH),
Ansa Napar Division,

To
The Chilef Eaplneer ((J&M 1),
Chennai Metropalitan Water Supply

: & Sewerage Boand,
Tamil Nadu Housng Tourd, Nu. |, PFumping Statioh Read,
Thivummapalany Shapping Comples, Chintadripet,
Lherne - 001 Chenani - 600003
Lr. NoANDPLGRHO016 T Date: 26.06.3030
Nk,
. Saub:

Puuaniid Nasdus Hosusnay Boand - Asna Negas Disision - Tvoposed Cunstruction of kixed
use Residentind Building ot § Mo 2, Binck N 4 af Arumbakkam Village, Egmote -
Hunpaimboliam Taluk, Chensai District - Requisition of Water Supply Permission in
the CAMWSSB water supply scheme and permission to discharge cxcess weated
sewnge in CMWESD sewer scheme - Reg.

Tamil Nadu Housing floan]l has proposed to construet mixed uwse developmeny
consisting of o Commercial block (2B+G+22 Floors), 3 Residennial blocks (2B47 H9 Floun
cazh) with coch 152 renitientinl dwelling unids wwiling of 304 units at S.8o. 2, Dlack No. 4
of Arumbakkam Villoge, Fgmore — Nungambakkam Teluk, Chennai Diswrict,

‘YThe residents are o be provided with safe wuter for drinking and domestic
requirements. The total (resh waser raquirement is estimated to be 327 KLD and 2710 KLD of
treated sewage will be in excess after reuse for toilet flushing and greenbelt development,

it is requested you to supply ths quantum of water 350 KLIF through CMWSSE wyler
supply scheme and permit 1o discharge 250 KL.D of cxcess incated sewage in CMWSSD
sewer nenwork.

Henee it is requested (o issue an in-principlc approval lener indicating the supply of
required quantify of water and permission to discharge the exeess trealed sewnee in

CMWSSB system a1 the carliest,

’-q u }._:1}__’,\13.1 ';.\ SThilhete
Exechitive Englnedr & Ado
Anna Nagar Division
el Cileslation Sheet
Copy tu:-
1. The Superintending Engincer (Cenirsl),
Chennai Metropalitan Water Supply & Sewerige Boasd
No. 1, Pumping Stdion Road, Chinmdripe, Chennai - 6080 602
2. Asen Eagineer V1L,
Chennai Meteapolitan Water Supply & Sewemge Board
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From, pp— Ta

K. Bwvichandran, ILE, TiIE LT)\L%II%&'ID'#E-E’. o
Bacvutive Bagtneer md ADCY, Cosposation of Che Gt 4:‘ o, R

P Smrgay St
Anna Nagar Division, Rippon Bullding, /7 & e ey 00
Teandl Nadu Howstug Noard, Chennai - 600 6 AN

Thinnangalam Shopping Complex,
Chenpal - @00101

: T iy S e
# o i eiue ' b Sk sk i

LENa.ANDA LG 2016 Datz: 26062020 “———

Sir.
Sub:  ‘Tamil Nadp louwsing Bourd - = Aana Nagar Division - Preposed Constrection of mixed
use development st SNo. 2, Block No, 4 of Arumbakkam Village, Egmorz -

Mungambakkam Taluk, Chennsi District - = Permission from Camoration of Cheanai 10

wtilize frented waste water o WIKENE roadside wezs and OSR developmem -
Regquesied - zep,

Tamil Nedw Howsing Board bas prnposui 1o construct mixed use development
cansisting of & Commercial block QB+ F&oors}. Residential blocks (QB+P+19 Floars
each) with coeh 152 wsideniia) dielling usils totaling of 364 wnits al the above-mentioned
location for which we are applying for Enviroumental Clearunce T State Environment Ienpact
Assassment Authority, Temil Nadu, The tonl Quantity of trealed waste water generated after
reuse {rom the proposed project will bz 270 XLD,

The SEIAA tas emphasized to obtain permission for uilization of teatad sewage for
Avenue Plantation with detsils of land area earmarked. In this regand, We hiqUest yOu 10 grant
permission to utilize the penerated wasts water for waElening roadside trees and OSR
develepment. We will be very thankfid if you Lindly issue the peomission lever indi
estimated quantity of 290 KL} a1 the earliest,

I\.".'!ﬁl’z“ th2

o & \\q:\ ; 3] _'c'_-.:
Efx;lc;;kiiingmtcl? & E‘&.du

Anna \a.._.:u' Division

- - -
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ANNEXURE VI

NOC - AAl, TRAFFIC, PWD
INUNDATION, FLOOD & FIRE
AND RESCUE SERVICES
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AR [FEFgeE giDevg
AIRPORTS AUTHORITY OF INDIA

" Ws Tamil Nadu Housing Board represenied by Shri. Ravichandran, Executive Engincer dnd Authorised Si Date: 26-06-2020
~The Executive Engineer aad Ado, Aune. Noger Vatid Uplo: 24-(15-2028
“Division, Tamil Nadu Housing Board, )

,--v}}mdmarn. Chennai —60C035

No Obijection Certificate for Height Clearance

Tlli: NOC is issued by Arpos Anthority of Tndm (AAT) in pursuanze of respensibility confered by and as per r.'hc provisions of Govl. of Tadia
inisiy ol Civl Aviation) order GSR 751 [E) dated 30th Sep. 2015 tor Sake and Repalar Aircrafi Operalions.

’\3 This office has no objeetion (0 the construction of The proposed struciure as per (he following details:

i _ _
- l-ﬂDC m: CHEN/SGUTI/B/61320/467308 i
: '-f»ppl iennl Name* Nuchiappan K

rS-.itc Address® Propused Multistoricd Mixed Use Buliding lacluding Restdential flats and Offices in 15.No.2, Blocly
") No.d4  of Arumbskkem Village, Egmore Nungambakkam Taluk, Chemmai Disiric,  Tamil
J} Nadu, Egmore Nunganbhakkam Talulk/Arambakkam Village/Arnmb, Chennpi, Tamil Nado

Gite Coordinates® 15 (4 39,111 80 12 :ES!E', 104 3T 41N 50 12 TR.SIE, 13 U4 30,43 &0 12, N.ﬁm 13 04 351479 83 12 T»IIME |

J |}a 30460 R 12 RL22E, 13 04 37.92N B8 12 21 44K, 13 04 40.0aN 80 12 25.57E, 1504 38 5EN 80 12 25,798

!

~8ite  Elevation in mbs AMSL ad11.34M

fllbmilltd by Applicant*
¢ Permissible Top Flevefion In s |107.20M

bove Mean Sen Level(AMEL)

j.-#\s provided by applicant

‘. 3. This NOC is subject 10 *he terms and conditions as given belows:

.4 Permissible Top elevaticn sas been issued on the basis of Ske coardinates and Site Blevation subminted by Applicant. AAF nefthier owns the
responsibility nor nuthenticates e corresiness of the shie coordiraies & site slevation provided by the applizant. I at any stage it is cstablished that

(e actual dote s diftercat, this NOC wiil stanc oull and void and actica will be taken as per Jaw. The office in-charge of the conecracd acrodrame
may initiats setion wader the Aircrall (Demelition of Obstetion coused by Builiings and Trees etc.) Rules, 19947

) . ,
“B. The Srte coordinades 35 provided by (e appiicant in the NOC application has been plotied on (he street viow map dand satellite map as shown in
~ANNEXURE. Applicanc’Ownet {0 essgre that fhe ploded spardingses vomrespands ta hishher site In cnse of any discrepancy, Desipnased Officar shall
.}c requested for caocellation of the NCC.

_) Adrport operator or his designated represeniative may visit the site (with prior coordination with applicant or owmer] 1o ensere that WOC onms &
_n!:nndi tions are eomplied witk,

&)
d. The Struchwe height (ncluding any supersbuelure} shall be cafevfated by sublracling the Site  elevation in AMSL from: the Pennissible Top
_ylevation in AMSL i.e. Mazimum Structure Heigtt = Permissible Top Elevation minus () Site Elevation.

- The igsue of the WO = fodher schjest fo the provisions of Section 3-A of the Indian Afreraft Avy, 1934 and any nofificatiuns issued tere under
“irom tims to e including the Abcrait (Demolition of Obsune:ion coused by Buildings asd Trees civ.) Rules, 1994,
D

< dnftn nmmer 2t e wr R, ol wratera uitar, St gaTSsEEn, 94 - 600 027

) AR ] HEAT  44-2256 1234

.-, Regional headguarter Southern Region, AAI Cperational CHices Complex, Chenpai Airport. Chennai 600 027
) T, Nor 44-2256 1234

I“}

%

o ?0
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AIRPORTS AUTHORITY OF INDIA

Wb R %

o

£ No radio/TV Antenna, lighting sorestets, stairease, Mumtce, Overhead water tank and adaehments of fxtures of aay lehwl shall project above the
TYermissible Top Flevation of 107 20M (AMSL), as indicated in para 2.

. Use of oil, elecaric or any ather fiuel which decs nat create eroke heaued for flight operations is obligatory, within 8 KM of the Aerodrome
“Reference Point. 4

ﬁi)'l The certificate s vah for a periad of 8 years from the dae of its ‘ssuc.One time revalidation withowt assessment may be allowed, provided

,-construction wark bas cormeaced subject to the condition thac such request shall be made within the validity period of the NOC s the delay is dee
_ 4 circumstances which are beyond ths conirol of the developer-

:' Mo light or a cambination of lghus which oy reasea of it intensity, configuration of coloar may eausc confusion with the acrosautical grousd
tights of the Airport shall be installed e the site at aay dme, during or afier the construction of the building. No activity shali be allowed which may

f}!’fch the safe vperations of lights : 5

(") The appiicant will not complain/claim compensation azuinst aiveral: noise, vibrations, damages etc. caused by airciaft operations ot o i the
vicinity of the airpott. ;

?{ Day marlangs & night fighting with secondary puey scpply $a0il e provided s per the guidetines specified i chapter & and appstdix & of Civil
:.ﬁfn-iaﬁou Requirenent Series B Part | Scetion 4, available or: DGCA Indis website: www.dgea.aic.in

4 The applicant is respongible 10 cbtain all diber sawwLY clearanzes from the concerned authorities including e apptoval of building plans. This
{NOC for height clearances is 10 enstrs the sate and repuipr amrerefl operations und shrall not be used us documnent for aay othar purpeseiclaim
_Wwhatsoever, juelnding ownership of fand ele.

#
1

. This NOCID has beea assessed warl Chennai Adrpori(s), WOC has boen issued w.ot. th acrodromes and other licensed civil pecodromes a8
{jiulc:l in Schednie-ill, Schedule-TV(Part-1), Schiednle-TV(Part-Z;RCS Afrpuoris Only) and 5¢h = VI of GSRTS1(E).

;3. Applicant aveds fo seek separare NOC from Dzfence, if the site lies withis the jurisdiction of Dofence Aerodtomes ag listed in Schedule-V of
—(GSRT51{E) As per Rule 13 o GSRT51(E), applicants alsa need to scek NOC from the concemel State Govt. for sites which lies in the jurisdiction
: j‘F wilicensed seradromes es bisted in Sehedule-TV (Part-2zotber than RCS siports] of GSRT3H(E).

In case of any discrepancy/interprezation of NOC. fztter, Enalish version shall be vasid.

In case of any dispute w.£.T site elevation and’or AGL seigat, top elzvation in AMSL ahall prevail,

'S

i

2
My

0.
o
P

&

Thairman NOT Commitize

'Jizcgima Neme:  SOUTH

Nadresss  Genoval Manager Airperts Aulhorizy of
= India, Regiona! Heulquarer. Souwlhem
5 Region, Cheenai  Afrpori,
Cheanai 600027 (Tamil Madu} Name/ Designation/ Sign with Date
B

Prepnred By -

‘*}Enaml I vomm.nociaalgeo
s Verthicd By ©
‘tontnctNor  044-22560046

i
ST G e abe & el e R eTa A T gATEITET, F=E - 000 027
) 20T izl 44-2256 1234

Regional headquarter southern Region, AAl Operational Offices Compiex, Chennat Airport, Channai 800 027
£ Tel. No: 44-2256 1234
B
J 71

o



Distance From Nearest Alrport And Bearing

Alrport Name Distance [Meters) from Bearing (Dezree) from
Nearest ARP Nearest ARD

Chennai 970017 2083

NOriD CHENASOUTH/RD61320:467308
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Public Works Department

Water Resources Department
From Te

Er.K. Asokan W.Tech.,

Crief Engineer, WRD.,

Creanai Region, PWD., No.t, Gandhi invin Road

Cresauk, Chennai- 5. Egmore, Chennan - 500 668

;, LetierNo.DB/TS(3)/F-NOC ~ Arurmbakkem | 2020 f dated 03.10.2020
‘. _ 202

The Member Sec retary,

Sub:CMDA ~ Area Pian Unit — MSE (M) Division - Rianning perriession for
e conslruction of high nse commercial cum residentai building groun
development viz Block - 1. Double basement floor + ground ficor + 2%
floors — commersial office building, combined double basemant floo- for
tower - 2 & 3 + combined stilt floor cum ground fioor for tower -2 & 3,
Tower — 2 31" fioor to 18" floor - residentiat tower with 152 dweling
units: Tower ~ 3 - 1" ficor to 18™ fwor — residential lower with 15
dwelling units {Totelly 304 dwelling units) by availing premium FS| at old
S.No.249M, 3, 4 & 5, 2501, 2, 3, 4, 5 & 6, 251, 252/2A and T.S.No.2
Block Mo.4 of Arumbakkam village, Poonamalies High Road, GCC -~
Oemarcation fhe TNHE land and PWD Cooum sver bountary -
Remarks alopg with NOC on inundation paint of view — issued ~
regarding.

Ref: 1.The Member Secretary, Chennai Metropolitan Development Authority,
Chennai-8's letter No.CMDA Z PP FMSB 7 N 10298 7 20207 (1 07 2020,

- 2.The Superin‘ending Engineer, PWD_, WRD., Palar Basin Circla,
Chepauk, Chennai Letter No.DB / JOO -1/ F - 2301 {NQC) 1.2028 !
04.08,2020. .
3.The Assistant Director of Survey, Chennal letter Ne.2333 /2020 /
11.08,2020. g
4. The Executive Enginesr & ADO, TNHB, Thirumangalam, Chennal -
800 101 letter No AND / Pig / 868 / 2018/ 11.08.2020.

5. The Deputy Seeretary to Ceverament, Highways & Miner Poris (HW1)
f/ Department, Chennai — 600 008 Istter No. 1726/ HW1 /2012 -74/
14.09.2020.

8 The Deputy Secretary to Government, Highways & Miner Peds (HW7)
{ Deparimen:, Chennai — 800 009 lefer No 1726 /HW1 1 2012 - 75/
18,03.2020.

7. This office letier No.DS/ T3 (3) /F - NOC- Arumbakkam / 2020/
16.09,2020.

8. The Chief Engineer (City). TNHB, 493, Anna Salai, Nandanam,
Chennai — 600 0385 letier No.CE/PC 73/ 20-21/723.08.2020

L
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Chenne! Metroootitan Develcpment Authonity

In the reference ciled above the Wember Secrotary, CMDA, Chenna informec
that the TNHE has applicd for the “Planning permission for the conslrunion of high
fise commercial cum residential buiding group developmend w? Biack - i Doubie

basement fioor + ground figor + 22 fioors - commerciai office duiding, Wf"’}"’f_"e?
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| floar cum ground floor for
tower with 182 dweliing
with 152 dwelling unis
3,4&5,

283+ combined i

sment ficor for tow@r — o
s resmentiai

5 +4* flgor to 18" floor -
1o floor — residential tower
units, . ——

| o omium FSE at old S.No.248/,
ot ol nits) by availing premium .
s avssam 22 £ of Arumbakkam village,

3, 4,5 &G, 251, 262128 and T 5.No.2 Black po. ' .
- TNHB to furnish the skatch showing

double ba
ower — 2 & 3 Tower —
Tower — 3¢ 1" foor 10

25004, <.
2apnamalize HIgh Road, GCC" and directed the
«h of tie abuiting road at all crucial points a _ e
iver if any and details of alignment of

site is affecled by e project with
ot bean furmished oy the

jong with earmarking site
the wi

smension te confirm encroachments in Cooum f
craposed efevated corridor to confirm whether the
PWDMYRD NOC on inundation point of view, which have n
TNHE so far

The sile under reference

§0°12'20"E, The applicant furnished only Paita
iatest which is modified ffom ihe original Revenue records Le.1906 records, excepi

is located in fhe co-ordinaies of 13°04'38"N

S nlal

Biock Mep & combined FME skeizn

patta land ownership documents other documents have not been fumishad by ths
applicant. The Revenue racords namely vilage plan of Arumbakkam and
Naduvankarai village, A.Register, FriB skatch of the year 1806 are very much
-aquirad to ascertain the classification and ownership of the said lands. As per
A Reqister the S.F.No.24€, 250, 261 & 252 are classified as Red soil dry Land. The
stum dwsilers have already encroached of about 18m In Arumbakkam village anc
A0m encroached in Meduvankarai village of Cooum river boundary, The same was
avicled for the purpose of Elevated Corridor by NHAI as well as for the Restoration
of Cooum fiver by CRRT o pretect the water body boundaries as per old Ravenus
record meesurements. While scruiinizing and comparing the available latast
Revenue records furnished by the applicant with old Revenue records of year 1806
e present site is found (o be varying in measurements and not ceinciding with 198
map maiching and contradictory {0 (he available records with PWDANRD. And 245

#7]

fuund thal TNHB and alsc TNSCTE encroached in S.F.No.127. 128 & 122 and in
E.F.Ho. 1T of Naduvankarai village respectively on Neorthern side 1.2.leit sida pank of
Cosum river | c.opposite lo Ihe proposed site,

The site was jonily inspecied with the TNHE officials and found thal the site is
icCated abutling the river beundmy on the nght bank along the downstream of lnner
Ring Road Brdge al LS 14200m On physica! observation if is found that the site has

2 sloping ler@in ‘owards the river bad from the existing Poonamalle Road on the
F RN e e
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D Southern side of the river in 5.F.Nb0.248. Casum river fiows paitly in §.F.MNo.253 and
% partly in S.F.No.87 on Northern side of Poonamaliee high road. The field levels wera
i Uansierred from the Temporary Bench Mark as inner Ring Road Bridge road lop
Yy level (+)12.370m MSL and bridge soflit level as (1) 10 570m on Southern side. At

f oy present the applicarl fixing therr Morthern boundary with avadabin igtast documents

! -..} as FM3, Biock Map & Patla which lies along the middie portion of tha swsling
) Cooum river where the Baby ciénal is (n existence which 13 recenily formed during
y the ~estorslion works by CRRT which seems lo be an ancraachiment in 5 i+ Mo 253
2 of Arumbzkkan and S.F.N..97 of Naduvankarsi village Originaily the Zaby 2yl
) width formed far about 14m along the middie poriion of Cooum river reduced 13 4
3 wide at this stretch due to dumping of earth by TNHB without concurrence and pags
Yy permission from PWDANVRD. In case of any legel proceedings in respect of the
) develepmentzi aclivities in the said waler ¢ourse poromboke, since it s violation
5 2gainst prevailing Government orders, Circulars, Hon'ble Supreme Court & High
) Court. NCT judgments., Tank Proteclion Act 2007 and G.OMs.M0o.78 / H&UT
W (UD4(3} D/ 04.05.2017 ete. This was aiready brought to the notice ¢f TNHE officiais
& during marking of aiignment. Hence, the PWDAVRE will not held responsible 7 any
J iitgation arises. The above proposal is to be deferred due o the ebove said raasons.
o Also if thare is any discrepancy in the Revenue records produced by the agolcant.
J and the applicant wili be held responsible. Hence, the applicant should immadiataiy
% restore {1e Cooum rver with bzby canal to ils original standards a2s per
0 G.0.Ms.No.78 / H&UD (UD4(3) D / 04.05.2017 or otherwise upper reaches will cut
o flank and leacs to inundation and affect public and properly and this could creats
- flood surge and afilux during heavy flood and inundate the adjoining zreas, it shou's
= te restored before the ensuing North East monsoon which will set in by firet waas, 27
- Cctober 2026,
_‘j Cooum River is one of the major flood carriers in Chennal City which arains
N ; the surplus water from upper tanks soread around 400 so km and discharge the
J ffood into the Bay of Bengai at Chepauk. The proposed site lias in cloge proximily
J with river Tront end hence any developments in the site roquires scientific analvsis
0 teking into account the river slope, rver width and the maximum probable flood

3 discharge and the existing discharging capacity of the river streteh ete considering

) the possibiity of flooc prone phenomena. The vester-vesr flood in 2015 was
) catastrophic and the. River experienced a huge bulge due to massive disci;lafge
3 s W
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duding 2015 end oulllarked at several stretches along the banks. The Mazimum
od ievel obsarved near the site under reference during the 2015 floods was found
a8 (+).11.375m MSL, Hawever, the adjcining Poonamalle Read abutling the sile is at
a higher sfavalion of {#) 12.875m MSL. Henoe it is guite imperalive that the road
Level Fas lo be taken as datum for analysis of flood inundation on comparisen with
tha oxisling field lovels.

To ascertain the gravity of inundation, feveis were fransfarred from inner Ring
Road Bridge oad oo level (+)12.370m MSL fc the proposed site o evaiyate he
existing ground leval of various survey numbers within Ihe site boundary. The field
lavels were faken ir a slosed grid and for examining inundation point of view, lowes:
ground ievel in each survey number has been chosen for comparisen agains: ine
Road tevel to detzrmine the depth of filling required. As safety 15 the predominant
factor, the si's must be raised e a minimum level of 80cm above he Road level
Hence {he site must be above tha leve! of (+) 12.875m +0.80m = {+) 12.475m.

A stetzement of existing ground level on the respeciive survey numbers within

ih= sita boundary and the depth of flling requirsd are indicated balow:

Field | Maximum Froposed level Required

‘SLNo. Survey  EXSUNQ . pigoqievel | (112.875m +0.60m  depth of

Nos. I fieid level . during 2045

Y L B S

=13.475m filling in m.
1 248 | (+) 8.1 ;i {833

= v |

2 250 | (4875

3 s P IOEES L s (+)t3.475 581

4 252 | {+)11.890 -

5 Poonamalle -
Road

(+) 12.875 |

..... TN S

The tabulation above indicales that the terrain of Siie is 2 low lying area below
lne andicipated maximum flocd level and needs filing to a depth ranging from B
.58metre 0 5.81metre o counteract any inundation in the near future.

The present proposal consists of construction of high rise commercial cum
residential building group deveiopment viz Bleck — 1) Double basemient foor +
ground floor + 22 figos — commercial office building: combined double basement
floor for tower ~ 2 & 3 + combined silt fioor cum ground fioor for tower — 2 & 3:

B o s om
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To:':ver =2 :7* floor 1o 18" fioor ~ residentis) tower with 152 dwelling urits; Tower — 3
+ Tleor to 18" flcer ~ residential tower with 152 dwelling units (Tolally 304 dwelling
units). It envisages 2 Razemen® fioors each of 3 50m keight with ramps for vehicle
Farking. The ‘ofal depth is 7.00m below the proposed SHR lioor, Although the site
requiras filing lo the required dapth as indicalnd abova, the TNHE has proposad o
construct (2B+S+18/22 Foars) whore in SLlt is axchisively meant for parking
ameniues. Henca the Siiit llcor shall be fixed above the level of (+] 13 475m WSL
saiepuard against inundation in any form. Moreover the appilcans shatld form-the
internal stonn waler drainage nefwork of size not less than 150 » 120m 22
peripheral and 0.90 x 0.75m as lateral drain with road sidé drains to drain the rain
water towards Northern side Cooum river and, at present the applicant iands s
funciioning as fiood plaing along the right sides of Caoum river.

The applicant sile is assessed fo be a flcod prone area during 2015 fleods,
the technical feasibliity of proposed basement ficor is not aduisable, If applicar:
praposed 2 basement means 1 is uplo the applicant risk. If any panic situztion arises
during fuwre fiocds the apglicant is held responsiale, since the entire surrounding
area on ail directions rain water should be drained into the Cooum river due {o all ara
at lower level (at present the TNHB land functioned as flood oowll. The enlirs
pevemer: lzvel of the proposed site should not be less than (+).13.475m.

The site 's abulting Cooum river and hence 2 minimum buifer zone of 15m fer
construction of permanent buildings structures should be left vacent within tme
applicent lands 1.e.8.57.Ne.249, 250, 251 & 252 as per the circular issued by ths
office of the Commissioner of Town & Country Planning, Chennai — 2 vids
Roc.Na.4367 / 2019-BA2 7 13.03 2019 which should be left vacant from the Revenus
boundary of the river coursa (1308 year Revenue records), This i3 mandatory and no
permanent siruclure shouid be consiructed in this zone.

The Cooum river glignment falls in Sunvay Ne 87 of Naduvankarai vitage and
in Survey No.253 of Arumbaxkam Village as per the Revenue records sketeh where
ihe proposed site of TNHB exists, Presently, there is a boundary conflict bebvasn
PWD and TNHB as the TNHB has fixed the sits boundary inaide the river course
wherein the Baby cenal with revetment rip-rap was already formed along the cenire
of the river ta channelize the lean fow during the dry weather fiow. The availabls
width of the river near fnner Ring Road Bridge {LS14740m) iz 130mete while ihe
widin al Naduvankar Sridge (LS 13320m) is found te be 120metre. The nvar width

g |
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has baen raduced o ADmotre widlh at this stretch agains! average widlh of about
118m {118m, 118m & 120m} which 18 avaflable as per Revenue records at the
sireloh of Coeown sdver abuting (he proposed TNHB site. This cowld create ficod

surge and affux duang hicavy flond and inundale tha adjorung arcas

NS vnious studies were laken up ftom 1943 to 2013 Yo snprove Chenna Tity
Yeter Ways and 1o reduce risk during floods and detivered that acyte: hindrance o
hydraulic functions, restricted vent way in otd arch bridges causing flood hazard
dispesal of solid waste and construstion debris and legal & ilegal ensroachments in
w2 flond plains and flocd bevds along the coast Regarding Cooum ower soecific
study with Histary of Ccoum rver for Coourn improverneant scheme from 1968 aiso
with above studies and available old year 1808 Revenue records the Flood retef
works in Cooum river under the HUDCO Assistance the Government accordes the
Adminisirative sanction vide G.O.Ms.N6.321 / H&UD / Dt.12.8.1998, the work was
taken up estirale prepared and tender cailed for agency also concluded and then
cancellzd due fo encroachment oviction of Gavernment policy having CMDA as
Nodsi Agercy. Subsequenltly the execution of Eco-restoration Project, the rivar
bouncary was demarcatat In co-ordinalion with the Ravenue Department and
accordingly the rivar bund was formed. Since the present boundary of TNHB
contradicls with the demarcatec boundary during the CRRT scheme, a minimum
offset of 15metre shall be kept devoid of any construction activities and the
site should be as it is in conditions before filling the earth and the Gooum river
width of about 118m should bs permanently provided otherwise the technical
opinion along with NOC of this department will be deferred without any
correspondence and PWD/WRD will not be held responsible.
areover, (e Elevaled Corridor between Chennai Fort and Maduravoya! nas
Leen already finalized by NHAI aleng the Cooum Rivar bank and the alignment falis
al tnis iocation, forming of Techmical committes regacding NHAL aignmant
confirmation and the same was submitted 0 the Hon'ole Supreme Court and the
casz 6 pending belore lhe Honkis Supreme court Also ters was Notficaron
publisiied undsr seclion (3) & {4) of section 3G of NI Acl, 1956 (48 of 18835}, a part
of TNHB land in 3lock 1 5! No.22 for Land Acquisition in Times of India on
25.08.2020 and Dhinakaran cn 25.08.2020, works shiouid be taken ug in this area

eniy after the pending case gels resolved in the Honb'le Supreme Caun}“ e
] e
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Based on 1o avalabic old Roevenus oo
Frevailing site concitions, wilh respoct 1o
& Hon'ble Suprome Court
Frotection Acl

thet Cinueenmesst contnze Cirrylarg 28 we

Flinghy e (S T R T jrlnrans Tank

-~ — 3 - - oy I .
CROT R O Ma Mo 7B 7 iR fa AR T o QU N G0 RlaA

Notification ang the Chig! Secintary (o Geseorrunnnt of Tamd oy e tag ot
!\-'metmg heid an QR Q9 2020, neressAary Techmeoal oowenn Alesriy Witk 40500 frvy
wrundalion poirt of vew for the Planning permission or the rcanatnishian of furgn e
commercial cum residential buliding greun davelopmeant wis RBiger ERRY .
bacement faor ¢ ground floor + 22 floors — commercial afficn & dirhieg, o grmn
doubie basement floor for fower ~ Z & 3 « combined slil floor cum grouns Pree o
tower - 2 & 3; Tower ~ 2 :1% fioor to 19™ fioor — residential tower with 152 dumiing

$ideclt
units: Tower — 3 : 1 fioor (o 19" finor - residential tower with 152 dwaling urs
{Totally 304 dwailing units) by availing premium FSI at cld S.Nc.248/%, 4 4 2 =
25071, 2. 3, 4, B & 8, 251, 252/24 2nd T.S.No.2 Block Mo.4 of Arumbakkam village
Pocnamaliee High Road, GCC® in favour of the Executive Enginesr & 4RO, THHE
Thirumangalam,. Chernal — 800 134 is hereby issued to CHDA subject o the
fellowing Technical soints besides any other mandatory clearance anc -3 Gl g
permission from any cother crganizations (or) depariments for the consideratine =<
planning permission by ths Chennai Matropelitan Development Authority existng
Norms & Rules in ferce.

Terms and Congitions:
T The applicanis’ land should be filed with earth filling with proper compaction

o the minimum level of (+)13.475m i.e.1.11m above the TBM on inner Ring Reas
Eridge road top level (+)12.370m MSL on Scuthern side ta rotect the sie o

P

inundation during ficods. The process of earth filling and compaction shouls be aar =
in fayers of not more than 0.30m depth to achieve the required degres of compacy s
far the depth varying from 1.59m fc 5.61m depending upon the existing field a2
hence, the slitt flcor should be kept above the fevel of (F)13.478m M3L to sateguard
againsl inundadon in any form. The TNHE shall aliocate the St Boorrbasemant faoe

exclusively for parking amenties 1o avoid human casvaiies e resmdont shoUy

th

residz oniy in the first {ior. Also, the applicant should pravide amorgenay pumping
operation for lhe seupage waler, if it is proposed o have basgmont floar and as wel
as dewatering arrargemnents during tlood periods., O

+
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b ~ha TNHB should ceastruct an all round RCC Flood Protection Wall for Tz
sremisss with the top levei of the wall fixed at {(+) 13.475m on the Norinem sics

'saving 15m widgth of buffer zone along the river streich boundary.

w3 3. A minimum offset of 1Smetre (circular issued by the ofice of the
2 Commissioner of Town & Country Planning. Chennai — 2 vide Roc.Ne 4397 7 2018-
2 BA2 7 13.03.201€) should be kept devoid of any construction activilies and the site
B shoutd be as it is in conditions before fifing the earth and the Cooum river widih of
) about 118m should be permanently provided excluding the width of buffer zane
0 otherwise the technical oginon alcng with NOC of this depariment will be deferred
) withcu! any correspondence and PWDANVRD will not be held responsibiz. Tha width
- of the river earmarked in the sketoh should never be altered and must be maintaines
I__J at ell time as cer Revenue records. This is mandatory and no permanent structure
N} shouid be consiructed {6 ellow water to drain withiout causing inundation or afilux on
it the upstream side of the river.
2 4, The applicant should prepare the layout proposal by considering the suitable
B internal slorm waier drairage network of suitable size nof iess than {peripheral-
5 1.50m X 1.50m & lateral-0.90m x 0.75m), rainwater harvesting, roads along with road
3 side drain on both sides and sewerage alignment znd its disposal & garbages/debris
{7y ard other solid waste managemant 2s per normis in existence within the applicanis’
0 iand accarding to the existing rules in force and should get proper epprovai from the
{-«} competent authority without fail.

: The sewage or any urhygienic drainage {i.e.treated or unireated) should not
o be let into the drain/ver course at any cost and the debds 2nd other mzierials
siould not be dumped into the drain/river course obsiructing free flow of water. The

)

z apelicant should maks draln networks at their own cost and the same is to ae
_ cannecied lo the natural storm water drainage or river. There should not be any
”) hindrance fo the free flow of internal drain to the downside area, It must be ensured
o that any treated / unireated sewage from the TNHB properly shall never ba et into
o the river at any event of time.

w2 9. Atpresent the applicant fixing their Northern boundary with availadle latest
A decuments 2s FMB, Biock Wap & Patla which lies along the middie pertion of the
P existing Cooum dver where the Baby canal recently formed during the restoration
3 werks by CRRT which seams to be an encroachmert in S.5.No.253 of Arumbakkam

1 }
4 v 2
E‘J » w!-‘ ] 2
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and S.F.N . . 3 A g Uk
©.87 of Neduvarkarai villsga, Originally the Baby canal wicth fonnes -

about 1_4rn along the middle portion ¢f Cooum fiver reduced to 4m wide a: s
sirelch due to dumping of earth by TNHEB without cencurrance and prior permission

r 8 from PWDAVRE. In case of any teqal praceedings in resnect of the develoomentsa’
3 aclivities in the said water course porombake, since il is violation sgainst prevalicg
~ Govermment orders, Circulars, Hor'bie Supreme ca:.:n & High Courl. MNGT
judgments, Tanz Protection Act 2007 and G.O.Ms.No.78 { HAUD (UDAIZ) O /

i 04.05.2017 atc. This was eleady brought to the notice of TNHB officia’s during
9 marking. Hencs, the PWOAWRD will not heid responsibie if any fitigation arises The
5, above proposal is to be deferred dug Lo the above said reasans. Also if there s ey
3 discrepancy In the Revenue records produced by the applicant, end the apglicant wili
Y be held responsible. Hence, the applicant should immediately restore the Coour
river with baby cenal to its original standards as per G.O.Ms.No.78 / H&UD (UD4{3;

;: D /04.05.2017 or otherwise upper reaches will out flank and leads to inundation and
i affect pudlic and property and this could create flood surge and efilux dusing heavy

B fioed and inuncate the adjoining areas. 1t shouid be restored before the ensuing
:3 North East monsocon which will s=t In by first week of Oclober 2020,

; ; €. The TNHB should not carry out any other cross masonry struciuras across ths
{:3 river withoul prior permission from PWDANRD,

f:.} s The TNHEB must get the clearances from relevant Depariments such as
MoEF, Poliution Contrel Board and CRZ, CRRT etc., if mandatory, before executing
i the project including NHA! alignment clearance in court case and which Is pending in
- Honb'le Supreme Court.

”} 8. The applicant should do proper soii test, and suitable foundatior should be
‘i‘_) selected depending upon the soil conditien and the struclural design should ce
o obtainad fram the epprovad and qualified Stouctural Enginger.

O 9. The PWDAVRD., will not be héld responsible for the Siructural Stabiiily. sately
J and soundness of the building proposed oy the applicant and PWDMWRD specifically
W recommend anly for inundation point of view. The applicant is solely responsible for
1J the structural safety and stabllity of the proposed buiiding and at any cost PWDAURD

¥ will not be helt responsible for design end drawing adopted for ?5?993‘35
2 _"' ;.):., i .f,-..' -
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i ad

sy the sompatent authonty. The apolicant

10
o ather zena fom e agaealtirat zone |

houid gel clesrance eorifienle o thair sita from the Revaria departmant 1o make
shound g L

suic Dud ihe site s ool an ones raached nroprety fiom the waler body 38 wiell as
confitimig e popesad sile bounganes

1% The PWDAWRD oflicers should ba allowes] Bn inapent toa sifa 3l any hme
S sascuhan ard theteafler  necessary Sufuanco intunialer shegde e qeen i

7 -'r;’jr} viFs

the CWHAYRD olfics concemed he!ora commancamant of e TR IIPL G
awvatg epinion only in connection with mundatl-on aspects and toas oo’ HBlime wry
nahts 1o the applicans lo encroach the PWID / Government Lands

il The ;,;rarmlissiun gianted o lhe applicant, shoud not be alieredimagisd,
changed to any others. Based on the records submittet by the agpiicani. e
nuncaiion as weid as permission is granted. If any documents seem !5 52
iake/ranipulated/febricated, in future the above Inundation NCC aierg atr

permission wili be cancelled without any coerrespondence and deposited a2mournt or

~h

cautior deposit will not be refunded, Hence, the applicant is solely responsibia o
genuinety of the documents submiited. _ ‘

i3 The appiicants should abide by the rules and regulation of the PWDMNRD
fron: time te time. Tha applicants should also abide court of law in boih Siaie 2
Central Jevel from lime to time.

4. PWDAVRD is giving opinion cniy in connection with the inundation asrect ana
coes nol defiver any rights fo the applicants to encroach the PWD / Govermnmant
Lands. Tha NOC fer their site issued from PWDAVRD is purgly issued en the basis
ef inungalion point of view,

-

45. A applicant should provide adequate passage along the Cooum nyar
course which is necessity for accessing the heavy machinery for maintenance wora

rnprovements work of the rwer ‘0 be carried out by PWDMWRD. The BpPhcans
shoud rot object at any ttme for the maintenance work / i impravemants wok of the
Coturts niver 1o be caried cut by PWDANRD. The apgiicant shauia gNeE an
undenaking in wiiling o the &ffect thal the above progosal will not 0DstLCE in case
any mamit:'mrc,enmprovcmmudevempmnnt works in Cooum aver iias lands as par

Revenue records [FMB! which are 1o be carmed ot by PWDAYRD in fulure

periodically Ad ol et

i
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16 And i 1s found thal the TNEIR alrn ancrenched i € § M, 447 423 5 2nn g
well as TNSCB in 81 No i/ i Nadkeanksem iltzivger o 6 dafl bamle o ?:"J:'-I‘f\’;r:"‘.:;h
of nver of the propesed sie Cogun over shand o sl a0 ke ogar s
restored vl iespect o the old vaar A0 [Mevemnn ;ZE’LPsr?I FReimemarnonr e o B
GORS No T8 CHEUD (L0430 1Y 04 05 2017 wamodatnl,

The owner of the document receiver! feam st BUPleAn's 7 Rl Y Ny

cwnership s purely of apphicant’s rasponsibility and if s only for refarer a7 snna

GO 00D

o ilvs depariment. The legal valicity of this document sivould we s=r ot oy v =

Developinent / Revenuae authorities / CMOA, The specific remarks ornuonats” «

purely issued on fochnical grounds in respect to the physical location of tandd
Falling to comply with any of the above conditlons, PWDM/RD reserves 33

kel o Erie wm

10 withdraw the Technical opinion with NOC on inundation point of view - 72

O

(1Y

D0 Qg

zhove proposed sitz and in event the applicants shall not be elgidie "or 27,

&

compansatcn whalsoever znd as well 2s legal enlity.
TSR

) Chief Engineer, PWD., WRD.,,

Chennai Region, Chennai-5.
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CHAPTER-1
INTRODUCTION

Project Information Matrix .

Nature of prolect  : Residential Building (2 Basement + G 422 Floors)

Projee: Cliznt - RDX Architecis

Project Owner : TAMIENADU HOUSING BOARD

Project Location : Arumkakkam, Chennai

Job Code ' GT-2057

Scope OFf Work

Field Work .

Laonducting five scil invesligation bore holes of 150 mm diameter up t¢ a maximum depth of
30m dspth.

Conducting Standard Perelration Test (SPT) within the berehele at every 1.0m depth interval
up to 10.0m and theraafter at avery 1.5m up to the borshole termination depth

Collection of soii samples and undisturbed samples from the clayey strata with SPT-value
greater than 2 to less than 15 if mel within the investigation depth

Collection of water samnples if grouncwater table met within the investigation depth

Laboratory Werk

Natural Moistura Content

Altarberg limits

Grain Size Arslysis

Chemicai Analysis les. on soil end waler samples Lo give pH, Chiorides and Sulphales

tructure of the Report
Cantents
Intreduction
Investigation Methodology & Test Resulls
Sup-Surface Stratification
Foundation System
Recommendation
Annaxure

B3
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o CHAPTER-2
M) INVESTIGATION METHODOLOGY &
_ TEST RESULTS
& 20 Preamble; |
& Five soil investigation boreholes were pul as per the planning of the engineer in-charge and
) these ‘ocations are shown n Fig.2.0,The equipment used and the methodology adopted ta
~ carry out the fieldwerk is describec balow. ’
2.1 Methodology of Field Work:
W 2.1.1 Equipment Used and Method of Brilling: .
2 All the baorenoles were sunk by convenfional rotary driling rigs. For borehole Methodology
& L foliewed for boring conformed o 1S: 1882 -2000, Boring was prograssed by the cufiing action of
e rofating bit with waler creuletion and stebilizing the side of the boreholes by using casing
a pipes/benionile slurry up o recuired depth to prevent collapse of sidewsll, Boring was
3 contnuad by normal boring process uging MS eoil cutter in soil. However Tungstan Carbida
) {TC) bit drilling was resortad (o drill in hignly weathered rack stratum where the normal boring
"y process became slow. Diamond Core (DC]) bit driling was adopted in moderately weathered
rock formations where penefration using TC bit was became slow.
: 2.1.2 Standard Peneiration Tests:
& This iz 2 field test to determine "Penetration Resistance of Stratum at the Test Depih”. This has
3 baer conducted in the hareholes genarally up to rafusal depth using procedures described in
'S [S: 2131- 2002. In this test. splif epoon sampler (50.8 mm OD and 35 mm D) has replaced
. driving bit. Sampler is then criven by dropping 83.8 kg hammer on top of driving collar with free
L fall of 78 em, The length of sempler is 80 em,
o The tests werz conducted at the deoth intervals indicated in Chapter-1 (Sec.1.4.1).
2 213 Collection of Soil Samples:
0 2.1.3.1 Disturbed Sampies:
£y The SPT-samples collected were used as disturbed soil sarmples. These samples were used for
- visual and physical idenlification and sor conducting laboratory classification tests as per
L 1.5.1488.-1970.
'J 2.1.4 Collection of Ground Water Samples:
2 One represantative waer sampie from each borehole was collected after 24 hours of
) completing the borehole if water table met within the investigated depth.
Y Note on Greundvater Table Record:
j * Grouncwaler iable observation in geotechnical repert is predominanily to arive al
w foundatinn design criferia and shall not be construed as design guidelines for the
() design of dewalering systams
£y % The pgmoundwater level indicated in the bore logs is specific fo the duraticn of
y investigation and intensity of the monsoon rains during the time of invesligation. Hence,
- the level shall be teken ¢s guidelines only to plan the invesligation for the dewatering
A system
2
tad
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2.2
221

22.2

223

2.3

% No foundaton excavation or basement excavations if anticipated within the
groundwater table zone shall be catried out without implementing grotndwater lowering
schemes

Laboratory testing:

On Coarse Grained Soil

On the representelive samples, sieve analysis lesis were conducted to arrive &t grain size
distribution. Thase tests were corducted as per 1.5.2720 (parl 4)-1885 and the results are
presented in Tebles2.1 o 2.5, The graphical representation of grainsize distribution curve for
the representativa samples in each bara Is presented in Fig. 2.7 to 2.11.

-

On Fine Grained Soil

On the SPT sampiz indax property tasis were conducted to astimate consistency. These test
resulis are prasantad in Tables-2.1 to 2.5. The graphical representation of hydromeater analyses
curve for the representative samples in each bare is presented in Fig. 2.12 to 2.21.

Chemical Analysis Tests
Or: representative soil and water samples chemical analysis teste were conducted 1o estimate
pH, Chiorida and Suiphates and thasa resulis are presanted in Table - 2.6.

Summary:

The locations of the fisld invastigalion boreholes are shown in site plan given in Fig.2.0. The
average sub soil prefiles encountered at each focation along with thelr classification and
engineering properties are presented in Figs.2,1 to 2.5, Further, the cross sectional variation of
tha sub suriace profile through different bore holes in different directions are prasented In
Fig.2.7.
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y'x. BORE MOLE Ka, BH-01
feg fu&n leqf- SITE INVESTIGATION RECORD
T et BAGE No. 1
ASGmm J
PRCUECT NAME FROPDSED CONSTRUCTION OF RESIDENTIAL BIHLDING O GF BORE ROLE =
Locanon Arumbakkam, Chemmal MACHINE Ko, CHAIMAGE {m] - BORE STARY DATE | 2110142020
= 2 Ihtuu:'!-n* G+22 T e e Rotary N - RORE END DATE || Z3{01/2020
s o \TES
LY T aT-2087 FLUSHING \IEDIUM Bentonite ] - TOTAL DIMLL DAYS. 3
i Diﬁnq Progress
3 | pemem = g [coreomad]  SPT Details Sampte Details Layer Data
Tira [Snfe# Blousler.
'i E 23 5 3 B 2al = z .| = .
- g e dllols]lel= % = Type RLIm)| & 2| 8 Geotechnical Description
§ LR ;'g E e sid|e|s>] ° . a
o 3 l i
- e 1€ | s i’
E 18] F \ o
- 2| 41
& ﬂ []
s o |
: [ 3 f
: EAo
- Filled up Maserials consisting of old
o g [ 10 building debris, Brick pats & soil mixure
; I[ > l i
L Ry
2 g {
IR A
F 15| ™ [ A 8
C & 11| s0 =
& o A
=~ § 4 Al
: 10
: [ A
= 3 "1l 80
F le A ]
— 7| g | 70| 23] 43 [iro0 | 88 | =10 Browriih yallow, keist.Poody
= N Graded Fine to Medium Grans, Dense o
- g 14 | 5D se 1 Very Densa, Silty SAND (SM) With Cloy
- = Ta BGi - - T Binder at times
- ™l is | os
- ¢ 13|28 34| 82 [[eoo l 55 | 90
L : £5 12{a5
E P e
-
- Borehole at this locstion is terminated at 8.0m due to
E i uncantroifable water loss
s |
— 10jf
GB « Gom Bamplo D5 « DHlwbed Spreple LOGIGED Mumbkrishnan K PRQIETT SITE DEVALLS REMARKS
5%33 - S SROSA SAMBIL S - 90 Caiter AFE 230042020 LEVELGn) Q00 WWtcr mble:cacidned e
1 . o = caabistied due 1o
405 UndisturhotSamyy 2. IR~ Thsgsion Cartiin it CHECKED Anftha Kondusamy WATER TABLE [m) s s
- FiahEdrple il “& Iwrml: || PATE 20172020 CASING DEPTH {m} | 0.0
" Borehole tarminated 21 £ m depth below E.G.L
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GONE HALE No. BH-02
SITE INVESTIGATION RECORD
sHEET 1 [cl-“| 1
150mn J
PROPOSED COMSTRUCTION OF RESIDEMTIAL BUILDING A OF BORE BOLE ==
LOCaAngN Anumbakicam, Channal ! PANCINE Mo, - CHAINAGE [m) - BORESTART DATE | 10N01/2020
b
STRUCTURE ’ &":g 42 | panume mmios Ratary N . EOREENDDATE |  20/01/2020
o ES
100 CODE GT-3057 FLUG NG MEDIUM Bentonite E - TOTAL L DAYS 5
T || Drilling progress || ~ -
3 | pumsn |5g e ST Cewils | Semple Details Laysr Data
5.3 | T E ol i Blowsle
] e i am, -
§5 = splizl & =zl & H & . —
: |2 2~ g 0'we|gle|rE g N | Type JRL ()] § B8 § Geotechnical Description
o Hr, | Min, ': a & a ; oA d |G > o
s - m
- A
e = :I i [’ |
o el B =
- 1 sls|al 13 Itm l BETRET f‘: 0
- '
2 I E 3 148 1/ 1
— 2 41 313) 6 [j200 2|88 {208 1 "
T l 1 L |
E IS = 245 V! :
b - = & = = 3 '
; ‘g_ 111 Filect up Materials consisting of old
— 2 - - - . aeca | - - | 80 & building dabris, Brick pats & sail mbdurs
P b oo
- -} - Bl - | - ] L i
: g i{. 1
. 9| 6| 9] 47 [laod §|s]| ss |40 -
: _: 445 ¥ figly
p ac i .iﬁ‘- {
N | AE8
L 3
L. s s|1| 1) 24 s f4)ss|saf A
= £y
’ 08 | 31 - b
o To 5G| - . . f
: oo | a2 L1] 58
. & 3|7 || 23 [eco | ss | 80
. [ L Brownish Grey,Mofst Poorly Graded, Fine
- T sc AL W to Medium: Grains Meditm Dansa,
o ° - v Silty SAND (ST
:—- T 25 | 24 | 22| 48 {700 4| 88 |90 Eils
" 10 | 20
[ [=] H g \
a g Ta sC | - aad
- £] 10| a2 ]
. b= !
- 8= 3 5|24 2| 53 [soc 7|88 |80
E T lesla { Greyish Brown Grey, Moist,Poody Grarled,
E T ac ! 545 W Fine 1o Medium Grains,Dense o Very
E d * { Denge,SAND - 5lity SAND (SP/SP-5M)
i 16} 43 to Silty SAND (5M)
- 9 20{ 14 19| 33 fo.00 g | 58 {80
E 1| 68 !
L b
o To 80 - 45 ¥
- 11 | o8 l
- 10 7| 5| 5] 10 ft000[| & | S5 |-100 e
e | Gray Molst, ST, Silty CLAY (S} Lesn
- ; 10,45 Y Clay of Meidum Plasticity
CS ~ Cos Sampls S - Distusbed Sammgla LOGGED Laganasthan K. PROJECT SITE DETALS REHARKS
S8 - Spi Spoor: Sample 5€ - Sail Catter DATE 1izom LIAL fe B i
1| s Urdicutbes Sampte TCO - Tungsion Carbide 81 || CHECKED Anitha Kendusany WATER TABLE (m} | - “ﬁ‘?du::;r“twn
|| ovs - wvash Sampe 08 ~ Biznynd Bd paTE 2000112020 CABING OEPTH ém] | 000
&8
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TS SITE INVESTIGATION RECORD et Wi
2 i5emm | S
PROIECT NAME PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DIA OF BORE KOLE (==
LOCATION Arumbakkam, Chennai MACHINE Ha. - CHAIMNASE {en] - BORE STAAT DATE 10/0¢/2020
=
STRUCTURE 25“":;';: 8+22 11 pasows vervon Aotary " & BOREERTBATE || 20/01/2020
s CO-0RDINATES
6B CODE GT-25" FLUSHING MEDIUM Benlonite E - fOTAL DRILL DAVS 3
B ﬁ_’;m"" # cglCmmﬂdis SPT Datails Sample Details Layer Data
ul
i Tine Z n b Blowsfem, e
§§‘§ Eg EE 5 ' 12 £] £ N m]m. £ Geatachnical Deswcription
= - :‘ = w o w '! . L]
93 Hr, | Min, EQ}‘ .’i E z 43 3 é E = 3 a
|
- LU Grey, Motst S, Sity GLAY (CH Lean
- Ta - [ Elay of Meidum Plasticity
b 11 11 | 38
C | tla2lal & linsetlo] s |18 L
- ! '
= i 11.95
= 12 | 47 j s -
» 1 CrayMoist,Poarly Graded,Fine to Medium
= Ta o ! Grans, Looss Clayay Silty SAND (5C)
- 12| 18 ! |
= 13 7 (10|17 2 130011 ss [-1s0f 130
an : .
~ o : b 15.45
= S 3]s ! |
- = To sch - | - i !
L 4|2 13 4 : !
l: b
. 13§20 26 48 iw.ml 12| 88 |-M4EEX
:— 15 ' 14.95
5 4 | & Gray Moist, Foerly Graded Fina to Mediur
L Ta Be | - | - Graing,Medlum Dense 1o Dense, Clayey
- i |4 Silly SAND {SE€) to Siity SAND (5M)
10 5l 4 M,ool 13| 88 |«180 /A
- : 11545
- 16 | 02 ;
- To o ] [
- 17 16 | 04 ;
= wla|sr| !rszl 14| 58 |-175 . Lt
E_. ia irss
= Gray.Mnist, Papsty Graded, Fine to Medium
E |l 8C . Grains, Vary Dence, Silty SAND (SM)
- o
E |8
== L7}13.0
b 19) 12| 3 a7| es 13.031 15 | 58 |-100{0h
- -
- |
C 18,45V Browrish Geey.Moist,Hard, Compacted
- CLAY (GH) Clays of Hign Flasficlly
— 10
€3 - Core Sample QL - Duturtsd Somple LOGCED Leganathan K. PFROJECT SITE DETAILS REMARKS
£8 - ol Spocn Sampk S - 6o Guer | DATE A2le712020 ESLWRTROAD § ;s
4 LEVEL {m) Wi'ater iabis could not ba
UDS- Undislurbad Sample TCS-Tumgnien Carbide Bt . CHECKED Anftha Kondusamy WATER TABLE (m) - eutabbshied due ':,,.
. umber
WS - Wazh Spmple 1 DE ~Dwarerd Brx " DATE defire0do CASING DEPTH m) [N}
g9
7
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LR SITE INVESTIGATION RECORD ki aalt ==
|- o e i . r. e
e = [
PROECT NAME FROPQSED CONSTRUCTION OF RESIDENTIAL BUILDING 1A OF RORE HOUR “L“" o
LOCATION Arombakiam, Chenral MATHNE Ma, - CHAIMAGE {m] - TORE START DATE 1040172020
SIRUETURE L B'“F’T;: B e merhoe Rotary N WONEENDDATE || 200112020
CO-ORDINATES
ios CcODE GT-2087 FLLSHING MEDIUM Beatan te E TOYAL DRILL DAYS 5
s T
3 || e bedre== ) g feare sl SPT Detaits Semple Details Layer Data
ui ca
= Twe [£@mfgss Diowsian, | »
%£§ i '35 A tgle ;E § [ o[ rvee mm P F Gestechnical Description
= a e ;= 55 - a
E. Hr. | Bin } i g & o 5 & 3 |0 - A
= (o]
B ™
o E Tatal
2 + | Driling 8C| - -
F || Timeio
: - Mins
- 21 16} 23| 34| &7 f21ec )| 17| s8 |-210
- 21,45 Brownish Gray,Maist,Hard, Compacied
A CLAY (CH} Clays of High Plasiicty
- Tatal !
. 22 Odfing [sc| « | » [
= Time GMins |
L L]
- g | .
[ 2|2 { 38 [7scm  >tcofza00]| 18| 88 {-zan 1238
E |2 i Pene: for |
- - { 50BIows Gl
L i
E D‘r i Brawnlst Gray Maoist, Poordy Graded, Fine
2] | ime semnch 5S | - | - ! Grains,Very Dense, Clayey Sitty SAND
E S0
3 i
e 25 | 23| 57 [E g|>100 2500 || 19 | 58
- I3 i
- S3 s VY
e g
- g 14 _:‘;’
— znlg Ta scff -1 - Browmish Green,Moist Vard, Compacied
o =R GLAY {Cl to CL) Clays of Medium fo Low!
- § . : Pasticity
- 27 4 | a0 [FF|>00ferco | 2¢ | 55 < %-q
- 2 o7 48w ey L] 778
‘. £+
3 3
= b1 |
E Eorehole 2t this location & terminated 21 27.0m dueto
H uncontrolfable water loss
ot P |
- |
- 10} |
C§ - Core Sampls 08 -Dswrbed Bam s LOGGED Laganathan K, FROJECT S(TE DETAILS REMARKS
88 - Bpbl Spoon Saniple 8C - B Custer BATE 20012620 ES.L 800
LEVE i} Water lablz could riot be
UDS- Undsiuvbed Sangpi TCB - Tungsten Curkide Bi CHECKED Haitha Hondusamy WATER TABLE (m) | - satsbiiad ::‘E ":m
wrear ar &
W5 - Vimsh Bampls CB - Cmmord B DATE awnnlianze CABING BEPTH [m) .04
Borehole tetminated at 27 m depth below E.G.L
FIG.2.2 Sub Soil Profile at BH-02 Lacatisn
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BORE HOLE Mo, BH-03
SITE INVESTIGATION RECORD
sHEEr 1 for[ 3
womm !t
PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING 1A OF BOREHOLE [(——=——4—>
LOCATION Armumbsikkam, Chennal PMALHINE Mo, - CHAINAGE (o] - BORE START DATE 221012028
STRUCTURE 3 g“"::' S T kotary " - UCREENDDATE | 28/0472020
s ol ] CO-ORDINATES
1ok COne ST-2¥7 FLUSHING W ECIUIA Bentopite E - TOTAL ORILL DAYS B
2 Dm:fmf:“ 5E fccrobetais]  SPT Details Sampla Datails Layer Data -
w meme
| Time zlles® Slows/c i t
iE gs e 2 3l g | 2 £
= g E‘ ot _Jale R E | Mo | Type [Pl grw)] g 5 i‘ Gapotechnical Description
3 w e fEEREEI 2 1S |5 |5 |BZ
= ¥
. | 3
: thn
- 1/ 0 —
- — Flitad up Materials consisting of cid
- 10 | 45 i bUikiing delelss, Bilck pats & solf mixure
C To Jecl -| - | A0
: 11 | 15 | - ;.
- 2 ]' ; D
: i LY, 2.8
: - 7
-3 z| 6| z]| 7 [s0c 1] 88 |55
= 12 | 15 :
H v
- To gal & = [3+=
z %) = Blaci,Moiat, Medium BUf,Silly GLAY (CH)
= 3| 3| 4| 7 faoo i| 2] 55 |85 G SHIgh Petcry
- =] i
[ 13| 14 | a7 !
L 12| v Jec] -] - 40V
5 (=]
- 1] 1| a0
5 5i12)| 26 Jsoo || 2] s5 |75 il sn
= 14 | 57 '
L To sc] - | - 4B ¥
g 15 | oo
- slejs]| 14 Eu 4| 55 | 25 /
- 16 | 18 ; )
- To ol « 1 & 5V : Brownish Grey,Moist,Poarly Graded, Fine
F 15 | 21 : to Madium Grains Madium Denss o
- Dense, Clayey Skity SAND (8C)
:— 7 5 4| 61 10 §200 §) 85 | 95
E 15 " 8 42 - ) i W
- 15 | 47
- 4 2] 8] 20 E]u - | *=8 {105 =B
R 18] 14 .
= L
o Te sC - - ! 45
- 16§ 18 .
et b ‘ 18 (19| 34 [9.50 |} 6 | 85 |-115 Gy, Moist, Pandy Graded, Fine lo Madium
£ o 0] 4 ! b Graing,Meclum Dense w Dense, Sty
o To scll -] - i . §AND {SM)
C & 10| 47 i
5 = i
= 10f S 13 ‘ 16| 15| 30 m,mll 7] 88 |-125
= o~
- ; 1045
€S - Core Sample S - Mistirbed Samale LOGGED MuraBirighnan K, PROJECT SITE DETALS REMARKS
S5 - Sefit Spoon Sample SC - Soll Cuner DATE 2810112020 E.&mﬂiﬁﬁﬁ
UDS- Undisuwbed Sample TCB - Tungsten Carkide 8¢ | CHECKED Anitha Kendusamy WATER TABLE |m) || afn
WS - viash Sampiz DE - Camord B2 DATE 2800112026 EASINGDEPTH [m) | oo

it
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{J-E:: LORE HOLE Na. BEH-03
ﬁg&ﬁmﬁh SITE INVESTIGATION RECORD — IGE
l"‘ﬂri‘r- R’Ja“_“aruq‘-am
150mm |
PRAIECT NAME FROPOSED CONSTRUCTIDN OF RESIDENTIAL BUILDING QWA OF BORE HOLE |——
LOCATION Arumbakkam, Chennal PEACHENE No. - CHANEASE {ma) - EDRE START DAL 222020
P e F] B-ul:‘:nti- G+#22 CRLLISG AETHOD Rotary M a BOREENDOATE || 2BM1/2020
b CO-GRIBNATES
OB COnE GT-Ras7T FLUSHING MEQIULS Bentonite (] - TOTAL DRNL DAYS ]
Thiling procre 2
_'mﬁ 8 i3 fccrepesis]  SPT Details Sample Detalls Layer Data
- Time Sale= Slowscm. )
1 P SRl L} | kgl g | &
a 3 2151w ﬁ 3| & [He]Tmime) B (3 Geotachnita! Description
g. LA R 2 z|3]|% ,g &> |
. 11 { 40
- Te | - -
- 11 " 80
E (&
]
o 111 14| 19| 33 115&1 g | ss [-140
S b 11.95°
=13 12 | 45 Grey Molet, Pacrly Graded,Fina Ip Medlur
= To ged = | a Grsing,Medium Dense lo Dense, Siity
- 12| 20 SAND (SM) to Clayey Siity SAND (5C)
— mL 15[ 17| 17| 84 |13.00]| & | 85 |-155])
g i . l V
g 13,45
3 10| 18 i |
= To &5 - -
— 1 | 10 3 i
: 33| 57 F B >100fus0 || 10 ss |.volEeoagad 02
. '{ t
2 £ £ g 14.90 |
1N S | Toll L !
F S| Doy f o f | e |
g g Tirme 42 "
I o~ Mins i
- 18 16 | 20 | 20 49 [6.00 ‘ll 1| s |15
- 16.45
- 16 | €5 - Girayish Browin, McistHard, Compacted
z To SG - = CLAY [CH} Clays of High Plasticity
- 17] 16 | 54
S 1) at]as! g0 f1rs0 | 12] ss |-200]
M i
g 17.86%
= b es :
o To sC - - I
N IR i /
| | 77,
- 1952 | 97| 55 [ § >100 1s.ml 18| 88 |-215
S o { o i
5 RE' - 18 | ; Greyish BrownMoist, PooriyG raded, Fine
o g & } 1 {0 Madium Geaing, Very Dense, Sty
f B ! SAND [BM)
— 20
C8 - Cose Bample D3 «Mes e d Sanipie LOGRED Murafhrshnan K, PFROJECT SITE DETALS REMARKS
EG.L WRT ROAD
8% - 5phl Spoan Ssnps SC = Soi Carter GENES 280200 LEVEL(m) =250
UDS Undistumad Samrpie T4G - Tungsten Cabide Bl || CHECKED Anitha Kandusamy WATER TABLE (m} § 450
Vg~ Wash Samgple D8 =Diarend BY DATE 02020 CASING DEPTH {m) 4.0
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BT ik SITE INVESTIGATION RECORD ekt
:-1...@%331_;@3.{?5_- swzeT SEE
50m |
PROIECT HARSE PROPOSED CONSTRUCTION OF RESIDENTIAL BUILDING DIALOF BOREHOLE |- Z
TCATION Arumbakkam, Clwmnal BAACHIHE Mo, - CHAINAGE {m] - BORESTART DATE 22/ui/2020
aa
STRUETURE 2 B“":;’:: G+ B paiung metion Rotary N = BOREENDGATE | 28/0/2020
CO-CRDINATES
106 COnE B1-2057 FLUSHING MEDIL W Bentonite = E - TOTAL DRILL DAYS 6
T |[oviling progreas
a ormatre || 5 & CofeOesisl  SPT Deladls Sampie Details Layer Data
ui o
= T @ o i i
gs 3 ime §§l§§ E SJowstem, = . a o . i_
c Iz L5 =50 2 alslsg = - Na, | Type |RL{m) §; E Geotechnical Description
iR EHEH :
E 12} 3 ! I Gtayish Brown Molst Pectly vadad, Fine
o To sC - . to tdedium Grains,Very Cense, Siity
i 12} &0 SAND (G1)
— 21 2 ]|35E % > LE|21.0
— ﬁ e mnFm.w 14| S8 |-238 -
: 2@l
b ] 8 g 2142
E = S
C E Total
— 22 Diling B8 - | -
C Time 90
B Mins i
E_ | s 7 Browmich Grey Maist Hard, Compactad
— 28 f— 25 | 40 g g >100 ‘zs.aul 16| 88 |-255 4 CLAY (CH) Claye of High Plasiiciy
B i i B
B : £ 123,40
- 1 1&_ :P: \
. 09 | 68 | N
— 2 To o) S ' \
. 10 ] a0 N \
o | \
: \\\‘* L7 | 250
26 BCm Penet for | 2100}fz5.00 | | 15| s |28
£ B5Blows 5.c3
E T Brownish Grey,Molst Poorly Graded, Fine
- = t to dMadium Graing, Very Danse, Siky F
S i BAND (EM)
AR 1 L8 |26
- 26 = Ta gz - | » :
: g 1z | 40 : - - -
2 [SCmPenetior |>100fz700| | - | *ss |-2s5)- -~ -
- 14 | 45 e el W“ g .
. Tu calo| o ' =
- 15 | 40
: e V o > =
e 28 - EPT Hammer | >100] 2200 | - | &5 |305f = = ey Fine Grains, Argilaceous Fissiie,
i i § Reboand i e S Hard, SHALE {Gondwana Fermation]
7o fesfla]o aiagh
- 16 | 35 : p——
- !"1—' 5P Hammer | >100f 2300 [ - | *88 |315)= - =
H 2 L - -
: S 10| 20 Reboand i
1S} To fTcelan ] o ' o
E 2 12 l 10 _ ,f' - - -
- 0| ™ " ,f - | - Yaobojar}cs |azsi ~ - L9 |ann
G5 « Gore Sample DS - Dislusbed Sarpl LOG3ED Muralkrishnan K, PROJECT 8ITE DETALS REMARKSE
$5 -8 8 5C - Soil ¢ 2io
M Spoor Samplo Ao DATE 280if2028 LEVEE [} 250
UDS- Undishurhed Sampie TCB - Tumgsten SaroideBil | CHECKED Anitha Kondusamy WATER TABLE fm) § .50
WS - Wash Sampia D& ~ Dia o B4l | DATE 200112020 CASING DEPTH [m} | 0.5a
=1
Borehole terminated at 30 m depth below E.G.L
FI3.2.3 Sub Soil Prefile at BH-03 Location
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DORE HOLE Na. aH-04
SITE INVESTIGATION RECORD
sHeeT 1 Inrl 3
150mm b,/
PROPOSER CONSTRUCTION OF RESIDENTIAL BUILDING DU OF BORE WIS =t
LOCATION ArumisiRkdm, Chehha WA CHINE Ma. - CHAINAGE (m) - BUAL START OAYE 2Blat/zoz0
o=
STRUCTURE “'“’.',':"""“*” DRILLING METHED Rotary " - sorsENpOATE | 34/04/2020
L. C0-ORDINATES
108 CODE @TEIsY FLUSHING B EEIUM Bentunite £ - TOTAL ORILL DAYS 4
g [onapremes| o CereDelis|  SPT Oelails Sample Details Laysr Data
w 8
B Tre |a%|e% Bussion. 4.
§.§.é I *aﬁ 55 : £s g N n-pLL(m 3 £ & Gectechnical Deseriptio
~ > — o, e e n
AU HBRR EHE 1 & (2|1
& =re o - s
= | (==Ll ‘: i
L To il i) H p=
o 16 | 15 | i s o
‘ i H ! o
- si=lwf s 1)) = |asll f [
L & E i —
L (3] 5] = ! ; A
F 18] w fscl -] - ’ 140
= g 6] 33 a2
= o . - e .. 2c0 | - _ <51 - Filled up Materials eonsisting of old
E ’ : 1 £, 1 bullding debris, Brick pats & soil mixkure
» Te 83 - - [
3 L ' IFaRt
- 3 7|18 2| 38 a.uul 1|88 |65 °
" m 15
- Ta sz - | - i ] [ I
- 0] 28 = =
- & !s|7|e)15feoc ||2]ss |65 WAL
5 i ]:
: mhss - . . 445 W
: i | Grey Mais!, SUéf o Very SfE,Silty CLAY
- ] {CH to CL) Clays of High to Law Pl
-5 18| afw0] 18fsoc || 3] 85|75
- " |37 )
- Ta scf -] - 45 V
5 11 ] 30
= 0 g1l 22 i 4] s5 |25
F o] tt | 52 P
- 18 Te sc) - | -
- Xl 41455
2 5
il P 8 A0 W | I guon | 1B | BB RS R Grey Maitl,Poutly Graded Fine lo Medium|
E 1 | oo // Graing Madium Densa, Silly SAND [SM)
- Te fscff -] - fras v to Clayey Siky SAND (SC)
- 12|z
e & 3| 6| o] 45 oo || €| 88 |08
- 12““ - ia_ds &
5 gl - | &
- 12 | 423 /
— o 10 | 12 | 47| 3 l:m 7} 88 |15 Z LI
E 13 | 40
i ¥
- e fJsc]-| - "
p 4| oo Gray,Moisl,Poorly Graded,Fing to Megivm
P ! Grains, Dense, Clayey Siity SAND (SC)
s 10§ 12 | 21 | 25 ] 48 {1000 ] ER |-1258
4 s ¥ 7 -
]l:a - Gore Stple O - Gisureed Samgle L0GGED Hurstl Krighnan & PROJECT SITE OETALS REMARKS
| 8, « SplitSroon Sampls SC - Soii Cuttar DATE 9f01/2020 LEVEL{rm) 250
VS "Urmilssbod Sampla 4 TCB -Tungsten Carbide Bt CHECKED Anitha Kendusamy WATER TABLE {m} 4.50
WS - osh Bampia 1 ©8-Demacst i oaTE 08/0212020 CASING DEPTH (m) | 0.00
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LA T SITE INVESTIGATION RECORD cionmiio W
2 NAALINE
.'-*; ‘*"*?5 _,!_'?{ﬁ;% SHEET z fu$| 1
5 wsamm |
PROJECT NARE PROPDSED CONSTRUCTION OF RESIDENTIAL BUILDING s T
LOTATION Arumbakiam, Chanpal | MBCHINE T, - CHAINAGE fm) - BORESTRAT DATE | 2BI01/2026
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3.2

CHAPTER-3

GEOLOGY & SUB-SURFACE STRATIFICATION

Preamblie:

Geolechnical investigaticn carried out al a specific site provides |location specific sub surface
chzracteristics basec on which the design of sub structures/foundations is generally carried aut.
However, the macro-eval understanding of the sub surface is also needad for a comprehansive
understanding of the sub structuraifoundsalion response to naturally super imposad loadg like
aarthquake forces aic, The macro level understanding of the sub surface is better provided
through the knowledge of the Geology of the region, Since, it is beyond the scope of the
presant study 10 cairy aul gaciogical investigation 1o eslabksh the geclogy of the study region;
published data are preserted below along with the sub surface stratification observed through
the diract sorehnle investigation carded out at the specified locations.

Geology of Study Area (based on the published data)

Geologically, the present site s located close vicinity to coastal reglon with sub surface
consisling of sedimentary deposits. The top sedimentary deposit is under Rid by upper
gondwanz shale formation, particularly Iawer stage of Sriperumpudur formation. The formation
mechanism of the sediments is chiefly due 1o transpeortation of surfacs water depesition.
Though the gondwana shalz formation is not encountered within the investigalion depth,
however ‘he geological characierist cs observed in the direst borehole investigation confirms
that the present slie does hct depict any surprising geologicat features that 2re different from
that of the region,

DESIGN SUB SOH PROFILE: (WRT Foundalicn Engineering Application)

The sub scil characteristics chtained at the test location are furiher processed Lo arrive at the design
soil parameters required for the design of sub structure using the following shear slrength

correlations with respect o the Slandarg Penelration Test Valuss of different lavers.

% Fer Coarse Grained Material, Refl. IS: 8403 lo estimate Angle of Shearing Resislance
{(FReproduced and shown in Fig.A1)}

< For Fine Grained Materdal, Ref, Terzaghi & Peck, 1948, o estimate Unconfined
Compressive Strencth (Reproduced and shown in Fig.A2)

Based on the above, the average design soil chargcteristios are given beiow:
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REFERENCE BORE HOLE-BH: 1 Ref R.L. of G.L. {m): 0.00
Shear
. Layer Thi. {m) E ‘E > ﬁ Parameters
: gl & | §|E
= o} 4 1 Type of Strata Colour 2 ® 2 < & &
3 4l 4 s g k| S & a8 s
= aF g Z ¥ -1 =
1 { 000 || 500 | 6.0 Filledup Soil - - - - - - -
" : Brownish Very )
2 6.00 | 850 | 2.5C Silty Sand Yellow 53 Darise - 205 41.45
REFERENCE BORE HOLE-BH: 2 Ref RL.af G.L. (m) 0.00
| Sh
) Layer Thk, (m) E %" 2 - Parar::ms
= = E c E
< H w =y ] 3 e
by -4 | @, Type of Strata Colour @ = R < F th
44 o = a £ 2 = i &
3 g 3 & g £ S| {3 =
= @ E < & =
1 | ooo § 580 § 580 | Filed up Soil - . = - - -
— Clayey Silly | Brownish Medium
2 | 580 | 7.00 | 1.20 e Grey -~ e x 85| - | 339
3 | 700 | 1000 3.00 Siity Sand B’g‘g““ 44 || Dense “ 20 | - | 39865
4 | 10.00 | 11.6¢ | 1.60 Silty Clay Grey 10 ) sur [175]| 67 | -
5 | 1150 | 1300 | 150 | Clavey Sily Grey 5 | Locse - Ll - {203
6 [ 13.00 | 17,50 | 4.50 C‘ﬂﬁ; ;Eﬂ!y Grey 40 | Dense " 20 | - | 3875
| = 7 Very . _
7 §17.50 ! 19.00 | 1.50 Silty Sand Grey - Wi 21 42.5
- Brownish Very .
8 | 19.00 | 23.00 | 4.00 | Compacted Clay | ™o 85 | e - 21 425
. Clayey Slity Brownish Very } -
9 |23.00 | 2500 | 2.00 4L arey | 7190 | Dense 21 42.5
10 § 25.00 | 27.50 | 2.50 | Compacted Ctay | B'o¥Mish | Jqpp §  Very 5 21 | - | 428
3 S = ;l Grsen Dense '
41
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REFERENCE BORE HOLE-BH: 3 Ref R.L. of G.L. (m): 0.00
=3 &
T i 1R =
T K J 8 g a £ s "% ;
8 P : g Tywe of Strata Colour p ® B z [ @
-y : i = ] 2 4 = = -
wd g. 'd % @ & 8 - 1% =
= oy g Z & -t
1 0.00 250 { 2,50 Filled up Soil - - - & 3 % "
2 § 250 § 520 §270| Sity Ciay Back | 7 - fMeET ]| g far | -
" Clayay Siity Brownish Medgium _
3 5.20 300 § 2,80 Sand Crey 17 S - 18 32.1
g Medium
= 8.00 I 14.50 § 6.50 Silty Sand Cray 30 Densa - 18 - 38
Greyish Very B
a 14.50 § 1960 j 4.50 | Compacted Ciay Brown 80 Dense - 21 42.5
i Greyish Very
6 19,00 | 21.C0 | 2.00 Slity Sand Broom »>100 Densa - 21 - 425
_ : Brownish Very ) }
7 | 21.00 § 25.C0 | 4.00 || Compacted Cay Gray 100 | pense 21 42.5
— Brewnish Very . .
8 1§ 25.00 j 26.C0 | 1.00 Siity Sand Gray >100 Danse 21 t42.5
c Very . "
9 | 26.00 {§ 31.50 | 5.50 Shale Gray »100 s Y 22 | 4C0
Completaly
10 |} 31.50 § 32.50 | 1.00 Weatherad Gray CRR 30% RQD 0%
Rock
REFERENCE BORE HOLE-BH: 4 Ref R.L. of G.L. (m): g.00
=
’ Layer Thi, (m) @ E‘ ) 5k mira
- 3 5 w S E
5 d c-r.’l 2l Type of Strata Colour 'ﬁ’ . % £ § P
5‘ B a £ 2 = oo o
8§ & 2 i | 3 8 | =
Lk < | @
1 | 000 | 400 | 4.00| Filled up Soil ; . ; % i : ;
2 | 400 | 550 [150 | sityCiay Grey || 17 . Yoy a0 | 13| -
Medium
3 | 550 | 900 | 350 Siity Sand Grey 18 | ‘Donse . 6§ - |34
4 | s00 |1200 | 400 | Yoy Sity Grey | 42 | Dense ) 20 | - | 302
2 Very i "
5 13.00 || 16.00 || 3.0D Silty Sand Gray | >100 Ddiits 21 42.5
: ,, | Brownish Very
B 16.00 || 23.00 | 7.00 | Compacted Clay Gray 54 . - 20.5 - 41.6
i Very
7 23.00 | 25.00 § 2.00 Silty Sand Grey >100 Eiiries - 21 - 42.5
- Clayey Siity Very
8 25.00 | 22.00 §| 4.00 Sanc Gray =100 Pressss - 21 - 425
9 29.06 | 36.00 ] 1.00 Shale Gray CRR 30% RQD 0%
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REFERENCE BORE HOLE-BH: 5 Ref R.L. of G.L, {m): 0.00
h
Layer Thk. (m) 'g £ = Parsan?:trnm
o [ £ e E
s i i| Bl Typeofstrata | co B g B i 2| 2
b - o ] e plour o . o
s - = 5 P a -f": e = & a
- 4 3 g 2 ] sl =
el & £ 3 K] 21 =
1 0.00 | 3.00 | 3.00 Filled up Scil - - - - - - -
’ Medium
2 3.00 | 530 | 2.30 Siltv Sand Brown 18 Do - 18 - 324
3 530 § 700 170 Sty Sand Gray g Loose - 458 - 298
[ s Medlum
4 7.00 | 14.50 § 7.50 Siky Sand Grey 26 o - 18 B 4.8
5 [wsolionsi4se | Compscid §Emenish ) o, [ Vely : 21 | - | 425
Clay Grey Dense
" Compacted Greyish Very - E
8 18.00 | 25.50 | 660 Clay Browm >100 o 21 42.5
Very . y
7 | 2560 | 30.00 Il 440 Shale Grey >100 Dense 22 § 400
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CHAPTER-4
FOUNDATION SYSTEM

Preamble:
in the design of feundation system, the siress-strain compatibiligy of the super structure, sub
struclure and the dearing strala should be satisfied both individually and as a combinad
system. [n view cf this, the following data are needed for the design of foundation system,
defined 'n tems of tha type of sub structure and the bearing sirata characteristics,
¢ The super structure characteristics along with the loading pattern on the sub siructure
a  The sub =cil characieristics that define the raquired substructure configuration for a
safe transfer of super-structural loads 1o the bearing strata
Considering the above aspects of ihe foundation design, the suilable type of foundation
system Is presented balow.
Proposed Structures
An understending of the proposed censtruction and the order of loeds on the feundations is
needed for choosing the apprepriate foundation system. In the present case, the proposed
structure is configured with twe basement floors and twenty two upper floors, and is meant for
resicentlal purpose. For this kind of structure, the column loads could vary belween 6500 kN
to 7500 ki.
The abova mantioned loeds have nc bearing on the design of either sub or super structures
and are mentioned just 1o provide ar insight to chaose an appropriate foundation system with
respzcl to subsoil concilions.

Foundation System

The depth of two basement foor is informed to be about 7.0m with respect to the adjacent
road level.

Hence, for the kind of proposed stracture snd the sub soil conditions, it is nof possible to
adopt any kind of open foundation system from both shear and setilement considerations.
Hence, it 's acvisable to adopt deeo plle foundation system.

The piles czr be inslalled by drilling witk: direct mud circuiation techrlque {Bored Cast Insltu
Piles) and the recommended safe load carrying capacity of bored cast insitu piles in
comprassion, lension and lateral for different diameters is worked oul as per IS 2811-Part-l-
Secilion-2 and are presantac in Table 4.1.

Typical computations are presented in Annexure

44
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| SITU PILES
o . |= SAFE LOAD CARRYING CAPACITY (kN)
... e _ 1D % &
gs]Ege|5z | £8
218 % -1 I E-E Dia.of Pile in | Vertical Load | 5 . o . Hl Lateral Load
» 5 B g 3 E E Qi 'E', 3 {mm) Carrying Copulty Carrying
2 § 2 23 53 Capacity Capacity
2 a2 |2
1 5 I[ goo | 1800 800 60
n /]
2 650 2000 1000 70
- 750 2300 1200 90
I | 280 | 75 | 2060
4§ £00 2600 1300 g5
5 | oo 3000 1500 120
6 1000 3500 1700 140
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CHAPTER-5
RECOMMENDATIONS

5.1 Recommendation for Deep pile foundation system

o

4

For the kind of proposed structure and sub soil condition deep pile foundation is the
sultable foundation to adaps In the present case, Bored Cast in situ piles are
recommanced as the suiteble foundation systemn.

The allowable safe loed carrying capacities of different dlameters of plles as given in
Table-4 1.can ba adopted ss provisional design loads, as the load camying capacity of
piles not anly depends upan the suh soil properties, but also depends on the care and
experianca of installatlon of piles.

Tha theoretical foad camving estimates of piles shall be confirmed by conducting pile
Ioads tests as per the guide lines |aid down in 18: 2911-Part-I\V.

The boring shall be cared out using direct mud circulation prepared out of sodium

bentonize.

After reaching the borzhcle termination depth, the borehole shall be cleaned using mud
circulation for & minimum period of 3Cmin or til} the returmn mud is relatively clear of soil
particles,

After ensuring the borshole is clean, the tremie pipe shall be lowered and concreting can
be done,

5.2 Construction method staiement of pile foundation:

o

o

The mud used shall be made aut of sodium bantonite with minimum free swell index of
more than 300% and liguid limt more than 100%. The silt contant in bentonite shall not
be more then §%.

The mud should be prepared using sodium bentonite with @ density of 1.10 to 1.15 gfce.

5.3 Generai Recommendation

*+ Since, chicrides and suphates are well within the permissible limits, no special stesl or

cement is required for the construction,

AUTHODRISED SIGNATORY

DR, C.V,. PRASAD
GEO MARINE CCNSULTANTS PRIVATE LIMITED
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LATERAL LOAD CARRYING CAPACITY OF BORED CAST-SITU PILES

Reference Bore Hole
1 Geometrical Data
Type of Pile Head Considered

Diameter of Pile (d) :
: 0

Free standing Lengih of Pile (e)

Length of Pile below Adjacent Rosd Lavel (Le)
Cut-Off Level From E.G.L

Length of Pile below Cut-Off Level (Le)

Grade of Conerete (M)

Young's Modulus of Concrate (E} :
Momemnt of inertia (1) :

2 Determination of Depth of Fixity _ S
Type of Soil Strata
_ Ground vvater Condition

Design SPT "N" Value :

. T={EVnh)1/5

{n can be read as h in the above and balow equation in case of Sand)
nh= :
In Case of Sand :

T=
LI 2

LT

Depth of Fixity below Cut off (z)

3 Determincation of Lateral L.oad and Moment Carrying

Capacity for 0.005 m Lateral Deflection:
Aliowable Lateral Defiection (Y)
Lateral Load Carrying Cepaclty (H)= Y*12El/(et+z2)*3

Recommended Design Lateral Load carrying Capacity :

Fixed End Moment,M.=H(e+z)/2
. Reduction Factor (L/T)
Actual Moment (Fixed End Moment/Reduction Factor), Mg

-
48 e

: BH-03
Fixed
0.60 m
m
C 280 m
75
1205 m
.25 MN/m?
25000000 kN/m”
0.008352 m*

: Sand

: Submerged
14
1976 kN/m*
- kN/m®

;2.4 m
0,00

1 220

: 529 m

: 0.005 m

. 64441 kN
64 kN
170

1 0.83 m
144 kN-m
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FIG. AT Relation Ship between Angle of Internal Friction &
N-value (Reproduced from 1S:6403-1981)

T v

1 /
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Unconfined Compressive Strangth of Saturated Clay (qu), kofsq.em,

Standard Penstration Resistance - M-Blaws/30cm 5.

FIG. A2 : Relationship between UCC & SPT-Value (N} of
Saturated Clay (AfterTerzhagi& Peck, 1943)
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TRAFFIC CONGESTION STUDY REPORT

The traffic studies have been conducted to know the prevailing traffic volumes on the
existing roads. It is essential to consider these details for assessing the anticipated future
traffic volumes as a part of overall impacts assessment for the project. The variations of
traffic densities depend upon the working days and time and also vary in day and night times.
In order to assess the prevailing traffic volumes on the roads, the survey was conducted
during normal working days of the week by avoiding local holidays or abnormal situations to
reflect the true picture of the traffic densities. The traffic study was conducted at one
location for 24 hours.

METHODCLOGY

 Vehicle Count

The vehicles passing through the road (in both ways) were counted separately for 24 hours at
the three selected locations from 0600 hrs to 0600 hrs next day continuously. Category-wise
vehicle counting has been done continuously and recorded in the traffic volume count on
hourly basis under respective categories.

< Categorization of Traffic

The engine driven vehicles were categorized into various heads viz. two wheelers, three
wheelers, four wheelers and trucks/bus.

SAMPLING LOCATIONS
The traffic location is represented in Table~1 and Figure - 2.

Table - 1 Details of Traffic Monitoring Location
Location Code Location Detail
T1 Poonamallee High Road
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PRESENTATION OF RESULTS

The hourly vehicular traffic densities Tor continuous normal day at each location observed
during the study period and the szame are presented below.

Location Number : T
Details of Location ! Peonamallee High Road

SUMMARY OF PCUS OBSERVED ON POONAMALLEE HIGH ROAD ADJECENT TO THE PROJECT
SITE

Total PCUs per day 8,714

Min. 773 PCU/hr
Max. 2,367 PCU/hr
Average 363 PCU/hr

OPERATING CONDITION OF ROAD iN TERMS OF V/C AS PER INDIAN ROADS CONGRESS (IRC) 106
- 1990

Level of < 2 Range of
Sarviie General Operating conditions v/
Free flow {traffic flows at or above speed limit and motorists
A (.20
have complete mobility between lanes)
Reascnable flow (slightly more congested, with some
B (.3 - 0.47
maneuverability)
C Stable flow (mors congested than B, oads close to capacity) | 0.43 - 0.68
Anproaching unstable flow (speeds are somewhat reduced,
D example: busy corridor during middle of a weekday, or a 0.69 - 0,88
functional urbar highway during rush hour)
Unstable flow (flow becomes irregular, speed varies widely
E L 0.88 -1.00
and rarely rzacheas speed limit)
F Forced or breakdown flow (a constant traffic jam) >1.00

The peak hour traffic was found te be 2,367 PCU/hr. The capacity of read for 2 lane (Two
way) road due te medium cross traffic is taken as 1,200 PCU/hr as per IRC Standards.
Hence the V/C Ratio for the road is found to be 2,367/1,200 = 1.9. Hence the level of
service for the road is “F” & the performance is “Forced Flow™.

PROPCSED TRAFFIC EXPECTED
Type of Vehicles No of Vehicles PCU
4 wheelers 987 987
2 Wheelers 2015 1612
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Future traific scenario:

Based on the above incrzase in the vehicular count the modified Level of service &

performance for the road s as shown in the below table.

Maodified Level of Service

Sampling Existing Additional Modified Modified Modified
Lacation Volume Valume Volume Volume/Capacity LOS
{PCU/hr) (FCUMr) (PCU/hr) ratio
Poanamallee
High Road 2,367 503 2,599 2.1 b

(* F - Forced flow)

Onsite Mitigation Measures
¥ Internal roads are proposed far smaoth Traffic flow.
The site has 4 gates for entry and exit.

»
¥ Traffic Islands within the premises will be maintained.
» Sufficient number of traffic marshals wilt be deployad for smooth flow of traffic.

Measures for Praventing Traffic Congestion

» Proper signalization, signage and marking plans are provided.

¥ Encroachments and impediments to be removed to provide more space for

pedestrians ‘Short-Term' and “Long term’ parking spaces may be provided.

» |n congested areas, ‘park and walk’/ ‘park and ride’ facilities may be planned.

Strest improvements shall be implemented in about 10-minute walking catchment

of such facilities tc make it comfortable and convenient for commuters/ shoppers.

#» The development of multilevel parking facilities will be taken up, wherever

Teasible.

» Advanced public information systems regarding parking supply availability should

be provided though websites, on-ground display and digital media, to guide people

in making travel/ mode chaices

¥ ¥ ¥

Proper utilization of Fublic Transport based on the availability criteria.
Exclusive bus ways to be provided along selected corridors.
Prcper barricading at the werk site and read marshal shall be deployed.
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From To

K. Ravichandran, B.E., The Member Secretary,

Executive Engineer and ADO, State Environment Impact

Anng Nagar Division, Assessment Authority, Tamil Madu,
Tamil Nadu Housing Board, 3rd Floor, Panagal Maligai,
Thirumangalam Shopping Complex, No.1, Jenmis Road, Szidapet.

Chennai - 600101 Chennai — 600 015

Letter. No. ANIY PLG/ 846/2016 Date: 26.06.2020
Sir,

Sub: Tamil Nadv Housing Board - Anna Nagar Division - Proposed Construction of mixed
use developmsnt at S.No. 2, Block No. 4 of Arumbakkam village, Egmore -
Nungembakkam Taluk, Chennat District - Gross Fixed Assct (GFA) - rea.

kg

TQ WHOMSOEVER IT MAY CONCERN

We fully assure and commit ourselves to SEIAA, Tamil Nadu that maintenance of
common facilities including greening, rain water harvesting, sewage disposal, solid waste
disposal and environmental monitoring will be our responsibility, We shall consistently
menitor the performance of the same and evenmally the same shall be maintained for a
period of 10 years,

Cormmitment signed by me on 26 day of June 2020 as an authorized signatory of the

project proponent before the SEIAA, Tamil Nadu.

m&d«:}m Ll

Special Project Division 11
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ANNEXURE X

DISASTER MANAGEMENT
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DISASTEN MANAGEMENT PLAN

Disaster [s an unexpectad event due to sudden failure of the system, external threats,
internal disturbances, earthguakes, fire and accidents. Disaster causes massive loss of
life and property, Disrupts normal life, requires external aid and affects a [arge number
of people. A common prindpie of disaster management invelves recognition of four basic
elements of disaster cvcles. These include

¥ Mitigation

» Preparedness

* Resporse

» Recovery

OBIECTIVE

The objectives of DMP is to desc-ibe the emergency preparedness, the resoutce
availability and response actions applicable to deal with various types of emergencies
that could occur in shortest time pessible during the emergency. In order to achiave
effectively the objectives of eme-gency planning, the critical elements that form the
backbone of Disaster Management Plan (DMP) are:

» Reliable anc early detection of an emergency and immediate careful planning.

« The commanrd, co-ordination and response organization structure along with

availability of efficient trained personnsi,

« The avaiiability of resources for hardling emergencies,

s Appropriate emergency response action,

= Effective notification and communication facifities.

» Reguiar review and updating of DM?.

* Protect training of the concemed personnel,

HAZARD, VLNERRILITY ANALYSIS

Tamil Nadu has withessed havor caused by cyclones and storm surge in the coastal
regions, earthquakes, maonscon floads, landslides, and Tsunami. Increase In urban
nopulatlon coupled with the constructicn of man-made structures often poorly built and
maintained subject citias to greater laveis of risk to life and property in the event of
earthquakes, flood and other natural hazards.

EARTHOQUAKE PRDNE AREAS:

Of all natural hazards, earthguakes ssem the most terrifying. They can inflict
tremendous damage within seconds and without warning at any time of day, on any day
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of the vear. Ground shaking and surface faulting are often just the forerunners of
secondary damage, such as fires, floods {caused by dam bursts), landslides, quick soll
and tsunami (seismic sez waves). The whoie of Chennai Metropolitan Area falls under
zone I (Moderate),

CYCLONE-PRONE AREAS

In Chennai Metropolitan Area, it extends to a distance of 20 km from the coast. In these
areas, the risk is due to (a) cyclonic wind velocities combined with heavy storm, (b)
flooding by seewater due to high waves and (¢} flooding due to heavy storm.

FLOGD PRONE AREAS

In Chernnai, there are several areas slong the rivers and canals and low-lying areas,
which are suscepiible tc fleoding/inundation during heavy storms. The Chennai
Corporation has identified 36 localities in the city that are prone ta inundation during the
monsoan,

Precautionary messuras such as desiiting of stormwater drains and waterways and
building of new drains have been taken by the Corporation,. The vulnerable areas would

be given an extra attention.

The localities identlfied are:

. 3 _ 1. Tondiarpet; 2, Royapuram; 3. MKB
3 g | -= Nagar; 4. Sathyamoorthy Nagar; 5.
a _ ; g g Kannadasan Nagar; 6. Muthamizh Nagar;

7. Pulianthope; 8, Perambur; 9. Kolathur;
10. \Villivaldam; 11, Ayanavaram; 12,
Choolal; 13. Periamet; 14. T.P. Chathram;

- T 15, Virugambakkam: 16, Arumbaikam;
&_ . . F ~17. Choolaimedu; 18, Anna Nagar; 19. Tce
z é.? : - 5 House; 20. Nammalwarpet; 21.
g w Purasawalkam; 22. S.S. Puram; 23.

-7 S w : g . ;
am § % Kosapet; 24. Mirsahibpet; 25. Valluvar
ey O Koktam; 26, Mambalam; P
m Rangarajapuram; 28, Trustpuram; 29,
Ashok Nagar; 30. K.K Nagar; 31. East
e Velachery; 232, West Velachery; 33,
o Saidapet; 34. Adyar; 35. Foreshore Estate

* e _— i
e and 36, Tiruvanmiyur,
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PREVENTION AMD MITIGATION MEASURES

Prevention consists of actions that reduce risk from naturai or manmade disaster
incidents. Protection reduces or aliminates 2 threat to people, property and the
environment. Protection includes actions or measures taken to cover or shield assets
from exposure, injury or destruction. Protaective actions may occur before, during or after
an Inddent and prevent, minimize or contain the impact of an incident. Once the
likelihood of a disaster is suspected, action has te be Initiated to prevent a failure. The
project in-charge, responsisle for preventive action will identify sources of repair
equipments, materlals, labo- and expertise for use during emergency. The project in-
charge will notify the officer for the foliowing information:

v Exit points for the public
v Safetv areas
v Nearest medicel Facilities.

MITIGATION means the measures taken in advance of a disaster aimed at decreasing
or eliminzting its impack on sodety and on environment. Mitigation, with 1ts focus on the
impact of a 7azard, encompasses the structural and non-structural approaches taken to
eliminate or limit @ hezard's exposure; impact on people, property and the environment.
Besides flood proofing, river desiltatian, change in land use pattern and shelter belt
plantation, examples of mitigation activities also includa:

¢ Planning, adopting and enfordng stringent building codes, flood-proofing
requirements, seismic design standards and cyclone wind-bracing requirements
for new construction or repairing existing bufidings.

« Planning and adopting 2oning ordiriances thet steer development away from areas
subject to floocing, storm surge or coastal erosion.

» Incorperate Develooment Control Rules with reference to zone, lpcation, height,
number of flcors, size of buildings, setback spaces to be [eft around, and the use
of the building end land.

» Building rules under the Local Bodies Acts provide for regulation of location of
buildings, foundations, piinths, superstructures-walls, floors, and rooms, licensing
of surveyors and inspection of municipal engineers at various stages of
constructions, regulations on dead and superimposed [oads, wind load/pressure,
reinforced cament concrate and framed structures, construction materiais.

s Mznual fire alarm call points shall be provided at ali floors,

s Fire service inlets fitted with MRV at ground level shall be provided.

s No of &xit, location and their width shauld conform to requirements of Building
code of India,
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+« In areas prone to cyclones, critical infrastruciure, school and other community
buildings to be built at elevated placas. Keep trees and shrubs trimmed. Rempve
damagec and decaved parts of trees tc make them resist wind and reduce the
potential for damage. Removal of hoardings before specified period aof cyclone.

Responsibiiity to handle the smergency situation is vested to the Safety and Health
Engineer,

PREPAREDNESS MEASURES

In a disaster management cycle, preparedness shall be the first step, instead of
waiting for z disaster to oceur snd then to manage it, Planning is the one of the key
elements in the Preparedness cycle. When undertaking disaster management planning
assessments Local residents are likely tc be the first emergency responders to such
incldents.Measures for preparedness include Sensitizing nrogram, training and capacity
building. It is 2 provan fact that human beings, when faced with adverse situations, tend
to react in the way for which thay have trained and practiced. Preparedness measures
include:

» Each building contact and emergency preparedness coordinator will have regular
meetings with pecple in their building to be certain evervone knows what to do and
what to expect, as much as possikle.

» These meetings will be held often enaugh to keep everyone properly Informed,

= Training sesslons will be coordinated through the Envirocnmental Management Cell,

« Any change In building contacts or smergency preparedness coordinators will be
immediately reported t¢ both the Environments! management Cell and the
Environmental Safety Cfficer,

= A volunteer force for every ward / village shauld be ralsed and they should be given
all encouragement to take up disaster preparedress and mitigation activities.

« Disaster management teams at wards/panchayats level from out of the volunteer
force may be created and they may be trained in specific areas like early warning,
immediata rescue, first-aid, food management, shelter management, water supply
and saritation, damage zssessmert; ete.

RESPONSE PLAM

Response Plan for responding effeciively and promptly to any threatening
disastersitvation or disaster.The information listed below provides basic
emergencylnformation to help incividuzls respond thoughtfully in an emergency event.

« Inthe event of an emergency, all occupants are to vacate the buildings immediately.
Whenngctification occurs, 3l building occcupants must evacuate from the nearest
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marked exit and alertothets within close proximity to do the same. Assist mobility to
impaired parsons to the clos2st"area of rescue assistance”,
» In case of Fire raise the fire alarm and communicate the same with the emergency

services,

= Use stalrwells to exit the buildings. Do not use elevators in the event of a fire,
earthguake, orcther emergencies where you could become confined inside. Proceed
outside to the nzarestEmergency Assembly Paint.

COMMUNICATION SYSTEM

An efficient communication system is absolutely essential for the success of any

disastermanagement pian. This has to te worked out in consultation with local

authorities involvingpolice and fire cdepartment, hospital department considering the

foliowing points.

Identify the relevant offidzls and institutions to be Involved for the first, second
and thirdlevel of information;

Preparation of the telephone directory of these officials and making avaiiable to
allconcerned

Allatment of toll free number to 2 central communication centre;

Provide wireless communication toals to safety and securily and communication
officers;

Empowering central communication cantre with jatest cormmunication eguipment
andtools.

REVIEW OF DMDP

Evaluating the effectiveness of plans involves a combination of training events, exercises

etc. to determine whether the goa's, objectives, decisions, actions and timing outlined in

the plan will result In an effective response. Indicative guidelines for monitoring and

evaluation of the slan are as given below:

Check the effcacy of the pien after any major disaster/emergency in the district
and see what dic work and what did not wark and make amendments to the plan
accordingly.

As par Sub Sectlon (4) of Sectlan 31 of the Disaster Management Act, 2005, the
plan wauld be reviewed and updated annually and the year In which the pian has
bean reviewed would be cleariy mentioned in shape of header in each page of the
plan.

Update coordinates of responsibie personnel and their roles / responsibility every
six mmonths or whenever a change happens. Names and contact details of the
afficars/officials who are the nodal officers or the in-charge of resources to be
updated on regular basis,
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+ Plar should be cdrculated to all stakeholder departments, agencies and
organisations so that they «now thelr role and responsibilities and also prepare
their own plans

» Regular Drills / exercses shiould be conducted to test the efficacy of the plan and
check the level of oreparedness of various departments and other stakeholders, It
woulc ensure that all parties understand their roles and responsibilities clearly
and understand the population size and needs of vulnerable groups.

*« Regular training and orientation of the officers/officials respcnsible to implement
the plan should bs dore so that it becomes useful document to the district
administration.

EMERGENCY ACTION COMMITTEE

Te ensure coordinates action, an Emergency Action Committes should be constituted.
Emergency Action Committee will prepars the evacuation plan and procedures for
implementaticn based on local needs and facilities available. The plan should incude:

Demarcation of the areas ¢ 1e evacuated with priorities,
Safe area and shelters,

Security of property l2ft behind in the evacuated areas,
Functions and responsibiliies of various members, and

® X % &K %

Setting up of joint cantro! acticn,

All personnel invoived in the Emergency Action Plan should be thoroughly familiar with
all the elements of the project ares and thelr responsibiiities, The staff at the site should
be trained for problem detecticn, evaluation and emergency remedial measures.
Individua! resporsibility to handle the segments in emergency plan must be allotted.
Success of an emergency plan depends on public participation, their response to waming
notifications and timely action. Public has to be educated on the hazards and key role in
disaster mitigaticn by helping in the rescue operations. It is essential tc communicate by
whom ard how a deaclared emergency will be terminated. There should be proper
notification to the public on de-alert signals regarding termination of the emergency. The
notification shouid ba clear so that the evacuees know precisely what to do when re-
entering or approaching the affected zreas.

RISK ASSESSMENT

Risk analysis Involves the tdentification and assessment of risks the persons involved in
the project and the neighbouring populations exposed to as a resuit of hazsrd
cecurrence, This requires a thorough knowledge of failure probability, credible accident
scenaria, vidnerability of poputation etc. Much of this information is difficuit te get or
genarate. Consequently, the risk analysis is often confined to maximum credible accident
studias.
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In the sections below, the identificadon of various hazards, probable risks in the project

maximum credible accident analysis and consequence analysis which give a broad

identification of risks invelved are addressed.

IDENTIFICATION OF RISK

TABLE 1.1: DURING CONSTRUCTION PHASE

Activities Air Water Noise Sail Occupational
Poliution Pofiutian poilution Pollution Hazard

A. Material Handling:
Cement +M - - +M +M
Steal [ 5 " = +M
Sand - - - = -
Wood - - - - +1
Glass - - - - -
Hardwarea | - - - - +H
Colour i ~ +H - +H -
B. Construction Machinery
Rotary +L - +H - +H
Driller
Mixers +M - M +L +M
Excavator +L - | +L - +H
Material Lt | - : I ¥ : +H
Risk Factor:
+ : Positive
- i Necative
L : Low
M : Medium
H : High
ACTIONS REQUIRED TO CONTROLLING THE RISK
A. During censtruction to reduce pollution:

v Manual water sprinkling during dust excavation

v Using RMC to raduce air pollution

v Dust cover far Trucks

v New Construction Machinery

v Equipment will work intermittently

v Rctary drillers instead of acoustic drillers
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v Vehicular trips will not be at peak traffic hour
v Ear Plugs toc workers
¥ No raise poiluting work in night shifts

B. Safety & Hyglenic Measures:;

Adequate drinking water, tollet and bathing facilities
There will be “ree medical camps and first aid rooms for workers
Safety eqguipments like he/mets, safaty shoes etc. to personnel and visitors

% K% %

Pe-sonne! protective equipments like leather gloves, goggles and ear muffs when
required
Personne!l working en heights will wear safety equipments and will not work alone

s

v' To prevent any accidants, the entire area under construction will be cordened off
with tin sheets and safzty tape is run outside this fence

¥ Regular pest control will ba done

¥ Adeguate fire fighting equipmrents will be provided

OPERATIONAL PHASE

Risks in the complex w'll be due tc natura! calamilies like earthquake, flooding and
others such as fire and accidental hazarcs. All precautions will be taken to control these
risks.
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PROPOSAL FOR CORPORATE ENVIRONMENTAL RESPONSIBILITY

As per MOEZF &, CC O M dated: 01.05.2018 Tamil Nadu Housing Board proposed to allocate
1.5 % of the project cest as CER fund. The following are the list of activities shall be

carried out as CER.

1. Providing basic amenities like Sanitary facility, Facilitation of drinking water, books
& journals, Development of knowledge Centre, computer etc., and tree plantation
for Municipal Corporation School, Jai Nagar, Arumbakkam, Chennai, Tamil Nadu
600106 at free of cost.

2. Providing basic amenities ke Sanitary facility, Facilitation of drinking water, books
& jourrals, Development of knowledge Centre, computer etc., and tree plantation
for Chennai Corporation Government School, No.1, School St Rathnapuri,
Koyambedu, Chennai, Tamil Nadu 600107 at free of cost.

3. Maintenance and beautification of Ceovum river which is located adiacent to the
project site at a distance of 0.01 km on the Northern Direction.

S. Cost

No CSR Activities (in lakhs)

MUNICIPAL CORPORATION SCHOOL (ARUMBAKKAM)
A | Water Supply, Furniture far Library, Sanitation Facilities, Books & 125.7
Journais, Computer and Tree plantation

CHENNAI CORPORATION GOYERNMENT SCHOOL (KOYAMBEDU)
B | Water Supply, Furniture for Library, Sanitation Facilities, Books &

Joutnals, Computer and Tree plantation 125
¢ MAINTENANCE AND BEAUTIFICATION OF COOVUM RIVER
Bund 5Strengthening, Tree plantation along the bund, etc 349
TOTAL (A+B+C) 599.7 lakhs
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BIODIVERSITY MANAGEMENT PLAN

The variability zmong living organisms from ali sources inciuding, inter alia, terrestrial,
marine and othar aquatic ecosysterns and the ecological complexes of which they are
part; this includes diversity within species {genetic diversity), between species and of

ecosyskems,

The abjectives af this BMP are as fallows:

1. Minimize the loss of habitats, species and ecosystem services within and around
the Project Area;

2. Devajop & framework for the protection of biodiversity and raise awereness of
biodiversity issues; and

3. Establish a framework for external collaberation and data dissemination for the
benefit of the greater ecosystem.

4, Generate baseline data from ficld observations from: various terrestrial and
aquatic ecosystams;

5. Compare the data so generated with authentic past records to understand
changes;

6. Undersiend the impact of the proposed project on vegetation structure in and

around the orefect site.
FLORA

Assessment of the existing vegatation types in the study area has been done using
standard procedures. The terrain of the impact zone is chisfly plain and in some places
gentle undulstions are observed. The study of flora Is conducted as per the guidelines of
the Ministry of Erivironment and Forests, Government of Indig, with respect {0 the scope
and objectives, The study involved in collection of primary data by conducling survey in
the fleld.

The flora of propesed region hes an apprecigbie diversity, which may be attributed to the
diversity in soil tyne and the physiography of the region. The buffer zone of the proposed
site consists of industrial lands, habitations, waste lands, atc. The semi-arid conditions
with high temperature and poor rainfall influence the nature of flora. The buffer zone is
within a radlus of 10 km consisting of naturally occurring species which grow in group.

In the Stucy Area:
Endangered Species : Nil
Endemic Species : Bujl
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TABLE: 1 TERRESTRIAL FLGRA

s.No|  Botanicat Name Common  |s.No.|Botanical Name{ oymro
1, Wzadirachia indica Neem 2. |Gercinia Manila
3. ldnncna souamosa iCustard Apple 4. Guazuma stard cedar
5. Wrgemone mexicana - 6. |Hiblscus lampas\Wild Cotton
7. _Abutilon indicum Thuthi 8. lLannea Othiyan
9, IBerrya ammonila Roxb.  [Triconamalai 10. Murraya koeingi [Kariveppilai
11 |Borassus flaheiifera Palmvra 12, Miebuheria Thuruthi
1 m mbos Bambao 14. Moringa oleiferg  Drumstick
15 JCaesalpinia puicherima Mayikondrai 1&. Morinda Nuna
17 |Clausena dentata Kathuveppilai 18. [Mangifera indica |Mango
19.ICommiphora berryi Kiluvai 20. |Wothapodyies Arali
21 |Catophylurm ingphyflum _Punnai 22. |Ochna obtusata _|Chilanthai
23.Crateeva nurvala Han, Mavalingam 24, |Phoenix Echam
25.\Capparis grandfffora Thurathumuthu | 26. Polyalthia Nettilingam
27.iCasuarina equisetifolia  Casuaring 28. Pithosporum Suranai
29.Casla auriculsta Aavarai 30. Rododendron Alindi
31.Calamus veminalis Cane Palm 32. [Samanea saman_|[Rain Tree

i nycirer, Cocgnui 34, |Syzygium cumini fndian cherry

35.Euphorbia nerifclia Kalli 36, IScolopia crenate Kodalimaram
37.Euphorbiz antigucrum__ [thizukaili 38. [Salmelia ll2avam
39.\Euptorbla tortilfs Thirukku kalli_ | 40, [Tamarindus Tamarind
41.Ficus racemosa Athi 42, [TabemaemontaneNandivavatial
43.Ficus benghalensis Banvan 44, [Thespesia Potia
45 |Ficus refigicsa Peepal 46, WVilex nequnda  [Nachi

On the bzcsis of fleld studies, records of Botanical Survey of India and Forest depariment,
Tamilnadu state did not indicate prasence of any endangered and or vulnerable species
in this area.

FAUNA STATUS

Wildlifa being an impertant strand in the camplex food web in most of forest ecosystems,
its status symbolizes the functioning efficiency of the entire ecosystem. The forest
management therefore, cannot be isolated for wood cxploration and wild life conservation
in the same vulnerable veqgetation complex. Just as wild flora needs special treatment for
preservation and growth, wild fFaunz as well reserves specific conservative pursuits for
posterity, Unfortunately, aur past efforts had been unsdientific in rearing and preserving our
valuable heritage resulting I dwindling of many Intersecting species, which the nature had
bestowed on us. The broad spectrum of colarful fauna is fading and the same is fading

extinction,

Environmental changes through deferestation, spreading urbanization and destruction of
habitats have been of alarmingly high magnitude during the recent past, which has totally
disturbed the balsncs hetwesn martality and reproduction. Some threatened faunal forms
we bingicaly bandicapped Heoush a5 krbibed low rate of reproduction by nature.
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Fragmentaticn of populstion slso wsaxens the vitality of the species due to ravity and
normai reproduction process is thwarted |eading to extinction. Presence of wildlife could be
observed during the study period and also from infarmation from local tribal inhabitants.

Primary Suivey
Field studies are conducted to asssgs fauna in the study area, On the basis of fleld
studies and secondary sources, there ar2 no endangered animal species present In the

study area,

Endangered Animals

A comprehansiva Cantral Legiclation namely Wild Life (Protection) Act was enforced in 1972
to provide arctection to wild animals. Scheduie-I of this act contains the list of rare and
endangered species, which gre completely protected throughout the country, List of
animals present in the study arez are given in Table - 2.

TABLE: 2 LIST OF FAUNA

Sk.No. ___Scientific Name ! Common Name | WPA Schedule
Insects
1 \Agrion sp & Petaiura sp Dragon fly v
2 |Apis indica Honeybee v
3 lAranea sp Spider v
4 |Carausius sp Stick insect IV
5 |Cicada sp, ICicada v
" & [Coccinella septempunctata Ladybird beetle 1V
7 |Coenagrion sp & Ischhiira Damselfly - v
B |Fumenes Wasp 1\
9 |Hamitermes sllvestri Termite v
10 |Hieroglyphus sp Grasshopper v
11 |Mantis religiosa Praying mantis v
12 |Monomarium indicum Ank v
13 [Myremeleon Antiion larva Iv
14 |Palamnaeus swammerdam Scorpian v
15 |Srolopendra Cantipede v
16 [Terias hecabe Grass Yellow v
B i
1 WAcraea lerpsicore Tawiy coster v
2 Danaus chiysippus Plain tiger v
3 Danaus piexioppls Striped tiger v
4 \Epthalia nails Baronet v
5 |Graphium Agamemnon rzlled jay v
6 Uxias mariahne White orange tip v
7 Uuninie almanac Feaczock pansey v
8 Uuncnia atiites Grrey pansey v
9  Weplis hylas Comman sailor v
10 \Pachiopta hector Crimson rose v
11 |Papllio demoleus Lime butterfly v
12 |Papitio polytes Ccmmon mormen v
13 |Paplic palymnstor Blue mormon n
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14 |Parantica aglea Glassy tiger v
15 |Precis hierta Yellcw Pansy v
16 |Terias hecabe Grass yelliow IV
Trigges mings Southern birdwing IV
Fish

Ambiypharyngodon sp Carplet 1V

Catia catla Catla v

Chelz sp Trout Y]
iCirrhinus mrigala Mrigal v
{Cyprinus carpio Common Carp v

Labeo rohita Rohu v
Ophiocephalis punctatus Kuravai v
Oreochromis mossambicus [Tilapia v

Amphibians

§ Bufo melanrgstictus Ccmman Indian Toad IV
Euphlyctis cyanophlyctis Skittering frog v

icrofiyla ornata

Qrnatic microhybrid

Rana hexadactyius

Indian Pond frog

Rana tigrina

Ccmmon frog

Agyatic Fauna
Aricphanta sheli Ariophanta shell
Helix shell Helix shell
Limnaea shell Pond snail sheli
Planorbis shell Freshwater Snail shell
Pila globosa Apple snail
Repiiles

Ahaetulia nasuta

Common Green Whip Snake

Bangarus casruieus

Commmon Indian Krait

{Boiga spp.

Cat snake

Caloles versicolor

Common Gerden lizard

Gongylophis conicus

Rough-tailed Sand boa,

Hemidactylus flavihviridie

House gecko

Mabuyea carinata

Brahminy Skink

Passerina myclerizaris

Common Green Snake

Plyas mucosys

ICommon rat snake

2|1Z2|1=(2(2i2 5|22 12|12|12=2i2] 1222

Birds

ID‘W\-IU'\L“I'F-MNH ¥ =< R ey I F B - NPVL B SR (G RE-S I Al | = (=R ENE FarRiU 0 o AUNR FONE o m

Acridotheres tristls Commaon Myna v
Alcedo atthis Commaon Kingfisher 1V
Anas acuts Common Teal 1V
Ardeola gravil Pond Heron or Paddy Bird v
Bubo bubo Indian great horned owl v
Bubtlcus ibis Cattle egret v :
Canrimulqus asiaticus Common Indian far vV
| 8 [Cenlropus sinensis Crow-Pheasant or coucal IV
ICinnyris asiaiica Furple sunbird v
10 |Columbus lvibus Figeon v
11 (Coracles benghalensis {ndian Raoller v
12 {Corvus spienders House Crow v
13 Coryllls vaeralis Lorikeet v
14 |Cuculus warius Common-Hawk Cuckog v
1> Cypsiurus parvus Paim Swift v
16 |Derndrocitte vagabunda Indian Tree pie v
17 Dicaetim erythrornynchos Tickeil's Flowerpecker v
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| 18 [Dicrurus macrocerus Black Drongo v

| 19 [Foretta garzetia Little egrat v
20 Eudynamvys scoippacea Koel vV
21 _rancolinus pondicerianus Crey Partridge Y
22 WHaliasiur Indus Brahmny kite i
23 Wierococys varius Common hawk cuckao I
24 Wegalaima merulinus indian cuckoo v
25 Wicrofus affinis House swift v
25 WMilvus migrans Common kite [\
27 |Passer domesticus House Sparrow IV
28  |Psittaculy krameri Rose Ringed Parakeet [V
25  Quills corfronix Grey guail 4%
30 _[saxicoicides fulicata fndianRobin 1 v
31 [Tehitrea paradisi Parzdise Flycatcher I3
32 {Temenuchus pagodartim Brahmny myna 1
33 (Tephrodoirnis pondiceraiants  jComman wood shrike TV

Marnmals

1 Bandicota indica Randicoot v
2 iBos indicus Cow v
3 Bubalus bubalis Ry ffalo v
4  iCanis femiliaris Dog -
S Capra hircus Goat =
6 |Felis rubiginosa Rusty-spotted Cat Y
7 Funambduivs paimarum Indian Palm sguirrel v
8 |Herpeirtes edwardrii Indian grey mongoose v
9 |Mus booduga Indian Field Mouse vV
10 |Ovis aries Sheep -
11 Preropus giganteus Bat, Indian Flying Fox V
12 |Rattus norvegicus Fizsldmouse v
13 |Rattus rattus House Rat IV
14 |Sorex caerulescens Common mush shrew Vv

Insecks: The insects in the studv asrea are interrelated with each other and other
organisms. They are in perfect balance in their existence. Some of them act as pests,
whiie others are useful and beneficial to the environment and human beings,

Pisces: The fishes recorded in the study area include Ophiocephalus sp., Common carp,
Catla sp., Rohu sp., Mrige! sp., atc.

Amphibians: Toads and frogs were the amphibians recarded in the study area. Many of

them were seen along the lentic water systems and other areas.

Reptiles: The reptiles recorded in the study area include fizards and snakes. Repfilian
fauna Is comparatively rich and is mainly restricted to the patches with dehse
vegetatian,

Birds: Apart from Asian pied stariing, g-eanshank, purpie moorhen, barbet, cormorant,
coot, egrest, Kingfisher, waders and seahirds, important migratory waterfowl such as
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pelicans, herens, sgrets, storks, flamingos, dutks, shorebirds, gulls and terns also visits

Ennore creek. The avifauna ooserved in the study area are basically local migrants only.

Mammagls: The distribution of mammals is largely dependent upon the envirenment of
the respective ereas. The mammals present in the study area inciude Bonnet Macaque,
Indian Palm Squirrel, ete. These mammals zre spread over the study area. A balance Is
observed in the population of these mammals,

Among the fauna recorded, most of them are common resident population and no
endangerec specles encountered In the study area.

National Park / Wildlife Sanctusry / Reserve Forests

On the basis of records of forest department and aiso from literature survey pertaining
to study arez reveals that thers are ho wildlife sanctuaries or Mablonal Parks or
Biosphere within 10 km radius of the praject site. There is no endangered, threatened
plant and animal species prasent in 10 km radjus.

Results

There is no damage to biodiversity due to this project site and its surroundings. The
project is a vacant lend. There is no threatened species found in the study area. The
project will implamaent its greenbelt davelcpment and the surrounding areas will also get

improved. Livelihood of the spacies will be increased.
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FIRE SAFETY & PROTECTION

The fire extinguishers wili be located all over the building for immediate use, The type of
hand appliances provided is such that the fire exﬁnguishers can be directly taken and
used for fire fighting purpose at any location inside the building. The ring main hydrant
system consists of the hydrant valves, hose reels, heavy pipe to withstand a developing
pressure of 10 Kg/Sg.cm, branch pipes, M.5. hose hox, anti —= corrosive treatment,
pumps, primirg tank, valves (Sluice valve, non- retum valve, air release vaive) and

cables.

The fire prevention measures refer-ed to above should minimise the risk of fire.
However the possibility of a fire at any time for whatever reason cannot be totally
eliminated. The greatest danger arisas if a fire cecurs at night, when peaople are aslesp.
The volumes of smoke produced by even a small fire can fill & room or corridor very
quickly. The presence of a functioning fire alarm system is provided as an early warning
of a fire. A nctice of the procedures to be followed by guests in the event of a fire
should be nrovided in zll guest bedrooms, displayed on the back of each bedroom door,
This concantratas on the evacuation of the premises when hearing the fire alarm or
other waring and drawing attention to the means of escape, Instructions are clear and
concise and are multi-tinguaf to cater Tor foreign guests. As guests are unlikely to be
familiar witk the internal layout of the premises, the instructions include a simple

logation map, ndicating the escape rcutes ralative to each room.
FIRE-FIGHTING EQUIPMENT

Every storey af the premises is provided with 2 minlmum of one nine litres water type or
one four kilograms general-purpose powder fire extinguisher (or @ number and type of
extinguishers with an equivalent ating).

MAINTENANCE OF FIRE PROTECTION EQUIPMENT AND BUILDING SERVICES

Non-fixed egquipment would include portable fire extinguishers and fire-blankets. To
ensure safety all electrical installation and the heating and hot water systems are
checked periodically, Fire alarm systems are tested reguljarly and maintained to ensure
correct operation. Mains operated self-contained alarms are tested at least monthly by
the use of the test huttor provided on the units, to ensure operation of the sounders. All
alarms are tested at least once a year to ensure that they respond to fire,

166




%

365

GO

T

R
]

-

-

et

R

et

-

"

o

S

P, W
- i X

e

-

W5 My il P ;
) -..-K“‘_-..—._W I'-—--__H_-.—«I'

i o -

.; 3 g o i I: "

-

o

g .

i i (O i S R g {
e e T i

{

.0 T

e

™

{

ESCAPE ROUTES
In the event of a fire, the escape routes from the premises are avallabie for use and are
not obstructed. The foliowing precautions are taken in reiation Lo ali escape routes:
All escape routes are clearly indicated, are net abstructed, and are available for use at all
times;
« The exit doors are capable of being readily and easily opened at all times;
s The external areas at or ear exits are not obstructed; and
» The security arrengements far the premises do not impede or prevent the use of
escape routes,
¢ Exit doors from the bullding shouid be capable of being opened from the Inside
without the use of a key.

PROTECTED ESCAPE STAIRWAYS

A protected escape stairway is tonstructaed. The walls, doors and ceiling forming the
enclosure to a protected escape stairway have a fire resistance of not less than 30
minutes. Every protected escape stairway laads directly to a place of safety outside the
building at the ground flcor level. Escape stairways is also provided with apenabie
windows, and a rocf-light at the to), for the purpase of providing smoke ventilation.

EMERGENCY LIGHTING

In the evenat of z firg, it is possible that the mains lighting system may fail and this
would make evacuation of the premises difficult, if not impassible. To provide for this, it
is normal a system of emergency lighting to llluminate the escape routes on failure of
the mains eleciricg! supply is provided. Emergency lighting fittings are provided in
protected stal-ways and protected corridorsflobbies to indicate the direction of escape.
The emercency lighting system are regularly Inspected, tested and maintained, as

recommended.,

FIRE SAFETY RECORDS

A fire sa‘ety register for the premises is established and maintained, The register
contains @ complete record of all fire safety matters on the premises, and kept up to
date and avaliable far Inspection if required.
The fire safety ragister includes the following information:

#* Details of premisss, including the maximum number of guests accommodated

and details of escape routes;
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* Emergency and evacugtion procedures;

{-'«, ® A record of evacuation/fire drills carriad out;
[ + Defails of fire safety training provided;
‘_l) + Details o fire-fighting equipment;
]) * Detzils of fire alarm system and nalntenance records;
[ ¥ * A schedute of all fire rasisting doors in the premises;
;L) * Detzils of emergency lighting and maintenance records; and
.L' * Details and maintenance records of building services.
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RECENT SITE PHOTOGRAPH
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Quality Council of India

National Accreditation Board for
| _”?Educ_atlon & Training

e T AT RS :'-.iff:

ERTIFICATE OF AG

A T e - R A R e T YR e I R i 235,

Geo Exploration and M‘ ining Solutions

Old Na. 260-B, New No. 17, Advaitha Ashram Road, Fairiands, Satem, Tamil Nadu - 536004

Accredited as categov'y A organization under the QCI-NABET Scheme for Accreditation of EIA
Consultant Organizations: Verslon 3 for pmparmg EIA—EMP reports in the following Sectors:

ﬂ;_ Sel:mf Descriptiun S . Nienc;:r {::opE?::C Cat.
~1 | Mining of minerals - opencas: t rmjning only Sl TS i | 1@ | A
Isolated storage & handling of hazardpus chemicals {As perihreshold
2 | pfanning quantity indicated jincolumn 3 of Schadule 2 & 3 of MSIHC 28 £(B) B
Rules 1989 amended 2000) - ; . _ '
3 | Building and Construction Projects ; ' : 38 2(a) B

- Note: Names of approved EIA Coordinators and Funm!aml Areg Expe(ts aremenﬂmed in RAAC minutes
dnted.immrym,mmdm Qmﬂwebﬁte :

The Accreditation shall remain in force sub,rert tc camvwed mnwhanc; to the terms and conditions mentianed
in QC-NABET’s letter of accreditation beurfng no. QL‘I/MBET/ENL:{ACO/IS/OMD doted March 27, 2019, The

occreditation needs to be renewed beﬂ,)re" the explry date by*ﬁea E;qﬂarutmn and Mining Solutions, Saiem, |

following due process of assessment..-. o S S S

Sr. Directol, NABET Certificate No. Vatid till
Dated: March 27, 2016 NABET/ EIAf1821/ RA 0123 07.11.2021

For the updated List of Accredited EIA CansuXant Organizations with approved Sectors please refer to QO-MABET wehsite.

}“‘——'F " - : . &i
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~~Minutes of the meeting cum resentation on the a)j nment of Elevated Road f

Chennai Port fo Maduravuxnl held under tho Chairmanship of Additional Chj

Secrdtary to Government, Highways and Minor Ports Department at 11.30 AM ¢
14.02.2018 at Chennai alon with various stakehold IS,
-—-—_______w—_____——ﬁ-________ aers

The Additional Chief Secrelary to Government, Highways and Minor Por
Depatment held g meeting ~ cum- Presentation of the alignment of construction
Elevated Road from Chennaj Pert to Maduravoyal at 11.30 A.M. on 14.02.2018

Public Works Department Conference Hall, 5" Floor, Namakkal Kavigner Maligz
Secretariat, Chennai - g

2. The Chief General Manager (Technical) & Regional Officer, Nationaj Highway
Authority of India, Chennai, at the outset, welcomed the Additional Chief Secratary
Highways and Minor Ports Department Principal Secretary to Government, pupli,

orks  Department, Principal Secretary to Government, Housing and Urhar
DcyBIapment, Principaf Secretary to Govemment, Environment and Forest Department,

Irector, nvirenment, Chief Planner, Chennaj Metropolitan Development Authority,
Joint Commissioner of Police, Chisf £

Department (National Highways ang Construction and Mainte

Board, Greater Corparation of Chennai, Dr.Amian Kumar Sengupta | Professor, Ingian
Institute of Technolcgy-Madras. Deput_y Chairman, Chennaj Port Trust ang other

committee alignment, design speed, traffic details efc., weremade by t
M/s.L&T Infrastructure Engineering Limited.

2/100 to 2/500, Chainage 3/500 to 3/800 , Chainage 8/300 to 9/800, Chainage 10/900
to 11/200, Chainage 12/300 to 12/75 + and Chainage 13/300 10 13/700 , cross

Separater) angd entry ramps pmpcsud at Sivananda Salai, College Road, Koyambe;:lu
(before and after Crade Separator) Proposal of cable ftayed bridge near Napier
Bridge, Aminjikarai Bridge, Koyambaduy Bridge, location of toll pthza at km 8/5 ( near

icle operation cost due to the project | varioys
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5. The Principal Secretary to Government, Housing and Urban Devetoprluani
Department requested to explain about the usefulness of the project for which the Team
Leacer replied that the time taken by the trucks to reach the Chennai Port is
approximately 24 to 36 hours due to the traffic restrictions and this ‘project will provide
seamless movement of the trucks to the Chennai Port without any restriction. Further,
he said that due to the provision of exit and entry ramps, the local traffic may also use
the project carrider after the payment of user fee and two wheelers, three wheelars
should not be allowed to use the Project corridor since alternate route is available via
the exisling Poonamallee High road for which NHAI and State Government has to take
suitable decision on this. It was requested that the Consultant has to inform the public
during their public consuitation about the restriction of the two/three wheeler on the
usage of the project corridor.

€. The Team Leader said that in order to avoid parking of vehicle on the elevater
corridor 1o get permission from 'the Customs, CISF to enter into the Chennai Port Trust
a parking yard inside the Port area has fo be provided for which the Deputy Chairman
Chennai Port Trust replied that sufficient space is not available inside the Chennal Part
and also since it is the secured area, without the clearance from the Custermns and CISF
it is not possible for the vehicle to enter into the Porl directly. The Principal Sécretary to
Government, Housing and Urban Development Department said that parking yard near
the Maduravoyal may be identified and devéloped by CMDA and all the formalities have
to be made in that parking yard, so that the vehicle can enter into Chennai Port without
parking in the-project corridor. The Chief Planner, CMDA said that necessary action or.
the same will be taken. . ,

7. The Team l.eader said that the Technical Committee suggested to provide 4
laning for the entire project corridor with a deck width of 17nm~He said that as per the
detailed traffic study and analysis considering the future generated traffic, suggested to
provide 6 laning with a deck width of 28m for the stretch from Napier Bridge to
Maduravoyal and 4 laning within the Chennai Port premises. Further he said that due
to the proposed alignment, the number of piers within the river Cooum will be
approximately 685 whereas the number of piers as per the Technical.Committee will be
734. So, the impact of the project on the river Cooum will be considerably-reduced, due
to this proposed alignment. The Professor, |IT Madras said the development of Cooum
iver has to be carried out immediately after'the completion of work so that there should
ot be any hinderance to the water movement. All the stakeholders including the
Technical Committes Members agreed the alignment proposed by the Consultant with
6 lahe configuration (29 m deck width) from Napier Bridge to*Madygavoyal and 4 laning
within the Port premises with geometric enhancement of the Technical committee
alignment at Chainage 2/100 to 2/500, Chainage 3/500 to 3/800 , Chainage 9/300 to
9/800, Chainage 10/900 lo 11/200, Chainage 12/300 to 12/750, and Chainage 13/300
to 13/700.
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the project. The Deputy Chairman, Chennai Port Trust said that extension of validation
of the CRZ clearance was obtained from the MOEF in time which will be valid upto
2021. The Direclor, Environment further said that a monitoring committee under the
chairmanship of Chief Secretary with other members such as Secretary, Environment.
Secre_tary. PWD, experts and other stakeholders has to be constituted as per the
direction of MOEF for monitoring the project. It was informed that a high level
commiltee was constituted in 2008 itself for which Director, Environment said that a
separale committee has lo be constituted after the issuance of CRZ clearance in 2011

Further the Director, Environment requested to check whather Environmental Clearance
Is required for the project or not for which the Project Director, NHAI, Chennai said that
the Project proponent is Chennai Port Trust and as per EIA notffication, Environmental
Clearance is nol required for the project,

8. The Principal Secrelary to Government, Housing &Urban Development
Department said that Greater Corporation of Chennai proposed to provide walkway
from Ega Theatre to Valluvarkottam and the proposed corridor should consider and
provide sufficient clearance for that and requested the Corporation officials to share the
relevant documents with NHA immediately,

10. The Team Leader said that in Koyambedu to Maduravoyal section, bus
corridor may be provided near the median as like Bus Rapid Transit System-(BRTS) by
providing subway in the median to the end for which all the officials said that special
buses with right side dcors have to be operated which is not possible and requested to
provide separate service road for the movement of local public. The~Jaint Commissioner
of Police, Traffic said that nearly 50% of the accidents in these stretches occurred in the
past due to crossing of the pedestrians at various locations and requested to provide
pedestrian crossing in every- 100 metres of the stretch to ensure safely to the
pedestrians in the Corridor so as to minimise the accidents,

11. The Team Leader said that the ramp in Kamarajar Salai is proposed inside the
Island Greund, ramp in Sivananda Salai, Spur Tank road, College road are proposed in
the Corporation read, Eﬁl‘:thp@lhe:-rramp;lrﬁﬂn‘e;ﬂ(ﬁmhadu;gafam:ﬁ:tif@\erade‘&_&paralur
isspigposedepithaskiausing Board,lapd. All these ramps are proposed in the original
proposal in 2008 for which concurrence of Corporation was already obtained. {fhe:Chief
Enginger, Housing Bogrd requestad togp .uidefﬂ,ﬁ,w:;amp the extggme @i kafitheir
#]a;giﬁﬂhgﬁmjecteﬂlregmwwamvaﬂmeﬁllgﬁfnaﬁﬁi‘a propdsedfabthe extreme end
plitheougingeBaard 'land. In order fo relieve the congestion in Koyambedu to
Maduraveyal siretch due to the Mofussil buses, additional exit and entry ramps are
Proposed after Grade separater for which land has to be acquired along with the main
corridor at the joining point with Poonamalee High road. The Chief Engineer, CMWSSB
Sald the 42" dia pipe line is located under the proposed ramp after Koyambedu Grade

Separator location and requested that the pipe should not be damaged. The Principal
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Secretary, Environment & Forest requested to study the
ramp at Keyambedu(afier Grade Se

which it was informed that sufficient

possibility of providing the. Sxit
parator) to provide connectivity to the Inner Ring for
land Is not available for that.

12. The Additional Chief Secretary to Government, Hi

: ghways and Minor Poris
Deparl_meng demre'd to k_now about the reduction of the area of the land ta be acquired
for which the Project Director, NHAI said that the Land Acquisition in Maduravoyal

viilagg will be eliminated and there will be a reduction of area of about 05 Ha
Considering ‘he essentiality and necessity, all the stakeholders agreed lo provide ramps

in all the abova said locations ang requested NHAI to proceed further on the alignment
in completing the study,

of Cooum River Restoraticn Project and requested the Chennai Port Trust to releass
their balance ‘commitment made by them. The Deputy Chairman, Chennai Port Trust
said that Ministry of Shipping, while according permission, made a condition that the
amount has tc be released on par with the State Government and further said the
contribution made by the State Government has to be furnished to them so as to
release the funds. The Additional- Chief Secretary, Highways and Minor Ports
Department clarified that the Tamil Nadu Slum Clearance Board constructed the
tenements with the State Government fund only which is more than the Commitment
made by the Chennai Port Trust, Tha Principal Secretary to Government, Housing and

Urban Development Department requested the TNSCR to send a letter to Chennai Port
= g, =0
Trust on this, 5

Engineer, Water Resourcas Department, Chennai said that 383 nos are only eligible to
get that plot. The Pringipal Secretary fo Government, Housing & Urban Development
Department requested National Highways Authority of India to issue allotment order to
the list approved by the Public Works Department and requested them to co-operate
with Public Works Department while carrying out eviction by thgm.

€ .
15. Befere concluding the meeting, the Chief General Manager (TEChﬂl(;?_!f) &
Regional Officer, Naticnal Highways Authority of India, Chennai thanked the Additional
Chief Secretary, Highways and Minor Ports Department for sparing time to chair the

meeting and valuable directions, He also thanked all the Officars who have come to
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attend The meeting and requested for their co i i i

1 met -operation and assistance in completin
the prp;ect in time bound manner, Additional Chief Secretary to Government, Higllatwayg
and Minar F’orts- Department sad all the Department/ Agencies has to work in tandem to
ensure smooth implementation of the project. »

The meeting ended with a vote of thanks to the Chair and other participants.

Rajeev Ranjan,
Additional Chief Secretary to Government

/I True Copy /I L
= ‘\a }"M; ]
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Letter No.1726 IHVZ (2012 - 66, dated 20.09.2019

From
Tmt ALily Pushpam, MA.,
Deputly Secretary to Government.

To
The Frincipal Secretary to Governme nt,

Public Works Depariment, Secretarial,
Chennai — 600 008,

The Frincipal Secretary to Government,

Environment and Forest Department, Saﬁrelérlat
Chennai = 00 008.

The Principal Sec[ehryto Government SEh
Housing and. Urggl ﬂevelopment Deparlmen{, ’Becremnat
Chennai = 600 )

The DIS‘NG'E Coilﬂctur
82, Rajeji Saial, 4' Hoor. '
Chennai - 61)01301 et

Chennai - 600 o7,

e

The Mamber Sacretary, _
Chennai Metropolitan Beyelopnw_n ;
Gandhi !rwrn,Boad An;ari Estale,
Egmore, Chennal - 600 008,

The Managing Director,

Crennai Metro Water Supply and Sewerage Bnard
Fumping Station,

Chinlednpet, Chennai - 600 002,

The Managing Direclor,

Chennai Metro Rail Lid
Aaministrative Building,
CARL Depel,

Peonzinslie High Reaurd,
Opposite lo Danial T) o Hichioud,
Koyambedu, Chennas - GO0 107,

Highways and Minor Ports (HV2)
Uepartment,
Secretarial, Chennai-600 D09,
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The Chairman,

Tamil Nadu Electricity Boarc,
800, KR Ramasamy Maaligai,
Anna Sala, Chennai — 600 002,

The Chairman,

Tamil Nadu Pallution Control Board,
76, Anna Salai,

Guindy Industrial Eslate,

Race View Colony,

Guindy, Chennai — 500 Qﬁz

The Chai L IS
ChannalP%r,t._- ust

W L

Highways Dap):r?r‘uam. 2
Integratec Chiel Engineer OIfICE.
HRS Gampus,

76, Gardar Patel Read,

Guindy, Chennai - E00 026,

The Chiel Enginecr (Natianal Highways),
Higkwayes Departmenl,
Chennai - 26,

The Chicl Enginee,

Public Works Depairtinent,
Water Resources Deparlinent,
Chepauk, Chennii - C00 005,
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The Chief Bridgs Engineer,
Southern Railway,
Egmore. Chennai — 600 D0B.

The Special District Revenue Cfficer (LA-NH),
Kanchipuram

The Head of Department, Department of Remole Sensing,

Anna University,
Guindy, Chennai.

The Project Director,

Nationa! Highways Authority- of Indig,
Chenngi — 60C 032,

Team Leader,
Ns, LET with M/s; Vax ﬁanslﬂgi‘lls‘
Mount Poonamﬁl!ep R_gad i

COpY mtnutes of”thﬁgg
held under fhe gha rsh f"cnrer Sevretary 1o Government on 02.08.2019 at
2.60 PM on the rewéed fma1 Alig viant Drawing 'a,long'i, ith draft Detailed Project
Report for the project.of Constriction -of alevated ‘_dm' Chennai Port to
Waduravoyal NH-4 for necessary épﬂon e e

2. lamalso to requesl you 16 send your action taken report in this regard to
Governmenl. '

Yours faithtully,
o“"ic7’

" Af“"”"
o
o
for Deputy Secrciany to Government

&9l
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Highways and Minor Pors (HV4) Department

Minutes of meeting taken by Chiel Sccretary to Govi. of Tamil Nadu on
02.08.2018 for the Revised Final Alignment drawing along with Detailed Project:
Report for the project of Elevated Road connecting Chennai Port and
Maduravoyal

i List of participants erclosed, (Annexure)

2, Principal Secretary, Highways & Minor Ports Depariment, GoTN, welcomed
Chief Secratary and all the partici pants.

3. RO-Madurai, NHAI explamed the brief of the preject and stated that |
(@ The ..allgnmenthas alrsady been apprwed by all lhe Slakeholders as
re"cmieﬂ in the ‘inutas of tha Meetmg:iés .-'Ib_)j_ﬁ.Govt.'of ‘r’am-l Nadu

aignment ﬁnd 'JEHOJS featiffés -of ﬂ'te pro]ect The Insulkant alsu run a
video shav'mg me alignment of 1he project, The Consullanl explained that on
account 6f poor geornetry, \_vhiph otherwise cannot be avolded he maximum

capacity of the Gdane highway worked oul in accordance with Highway
Capacily Manual would be around 41000 PCU.

The fallowinp traffic scenaripe were presented,
()] Highway without the provision of any Ramp.

oo RIERT: 4 RCC .
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\'E_a_r"__“ Total Vehicles | Total pCU ]
2018 . 4,909 20768 |
2008 | ofm | mear

(i) Highway with provision of Ramps and local traffic being tolied.

| Year Total Vehicles |  TotalPCU
2018 | 11,618 27,914 |
2035 J : 17552 % 41,930 i

(in Hig hway wlth the prwistun 'nt Rarhp” pﬂt«‘locahra‘ﬁc not tolled.
| | “TTotaipcu |

i BaesTY |

g Issues fo be resclved prior to invitation of bid

() Tl‘é nsfer éf Niavy Land:

RO-NHAI stated that CPT is 1o hand over 1060 maters of the Nawy land
for consfruction of Ihis strelch. However, the same has not
meterizlised so far. Chairman, CPT [ntormed that the Ministiy of
Shipping has approved the swapping of Navy land. Naval ©

present In the meeding informed that CPT shall have to construst 64
cuarters also. The Naval Officer steted that CPT should sign
Mpmorancu'n of Understanding (MolU) lor the construchcn of B¢

cuarters Cha:m 0, CPT informed thal CPT may rope_ln,cf_’.‘-ﬁ G for -

-ﬂ'



(i)

(i)

(iv)

RY)
construction of the guarters. Chief Secretary stated that plan, design
constiuction, ete. is @ ime consuming task and advised (hat Mavy and
CPT shoulkd sign an Mol!, RO-NHAI informed that design, lendering,
construction and completion of 64 quarlers may take about 2 years
lime.

[Action: CPT & Navy]

Land Acquisition:
With the removamf Ramp.iand acquisition will be only o the extent of

1217 Sqn‘ for main camangay’for wch 3A(1) Notification has been
done., 3D is underpréparation S

_[Action: GoTN& CFT]

aehahmuuan_"&a sattien

mmp[eted \mthm na:-zt .szx mnnths It was a!so informed that there was
a Courl n:ase on cfeq'raﬁ'loe uf Slum in RK Nagar "The people have
approached the 'Gﬁurl-i;?%ylrg that lhey?shnuld be relocated near to the
present lozation.: Chlaf Secretary advised t'ha% the matter may be taken
up with Govt! Pleader for ob‘laimng early ordem from the Court. RO-
NHA! requesied to ensure ev_ictuun within 6 months.

“ [Action: GoTIN & CE7!

CRZ clearance

A reyargs, CRZ clearance, the same 18 valid till 2021 provided there is
fin geviation from the already procured clearance. Since there s an
heriane i the length of projeet and vatous features have changed, il
aeeds revislidation. Churme i, CPIT infotmed that Cie apphcalion has

already bieen tade for e pragenl meludiogg constueon of guarters for

394
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Navy. TNPCB informed that CRZ application has been received only
on, Le. 01/08/2018 and will be processed. Chief Secretary instructed
to speed up the dearancs

[Action: TNPCB & CPT]

(v)  CMRL (Chennai Metro Rall Ltd.)

L&T infermed that the requisite rapprﬁwl from CMRL has been
received on 31.07.2016.

(vi) Rallway Clearance A
RO-Chennal informec that approval for GAD in-rgspect of 2 ROBs is - £
yetto be received. 'R:}Iv.{ay clearance is to be expedited.,

E JAction: NHAI & CBE, SRj

‘_-af:'

(vii] Electrical Utilities (EB Poles)
It was informed by TANGEDCO Qfficial that demarcation has been
done partially. L&T informed that demarcalion was done eadier,
nowever, the jonl verification has nol been made. Chief Secretary
directed -thal NHA! and TANGEDCO should complete the joint
inspestion within 15 days.

oS

[Action: NHAI & TANGEDGO]

The mesting ended with a thanks to the Chair,

K. Shanmugam -
Chiz{ Secretary to Government /.51‘7’
: b
{MTrue Copy#! ot ‘c\..\% .
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Annexu re
—exure

LIST OF PARTICIPANTS

Mmment.

The Chief Secretary to Gove

h"‘}; !"' 4
i Sewe

rage Board

= -
y a

The Chairman, Ghennéi‘fﬁ;bn.}'{m
The Commanding Gfﬁcerfngla y, Cher
The Assistant Commissioner'éf. ﬁéii;:é (Traffic), Chennal,

Joint Commissioner of Police, (Traffic) (North), Greater Chennai Police,

‘The Director, Department of Environment, Chennai.

ke Chief Engineer (Construction & Maintenance),Highways Department, thnnal.

s




387

The Chief Engineer (National Highways), Highways Department, Chennai.

The Engineer in Chief, Public Werks Department / Water Resources Department,
Chennai.

The Chief Engineer & Public Works Department / WRD, Chennai.

The Assistant Engineer, Publlc Wafks Departmem, Chennai

The Chief Bndge Engmeer_; outhe ', Railway,chennal.

L&T /EL, Chennal.

K. Shanmugam
Chief Sacoretary to Government "

/Mrue Copyl! ‘"25&7’

. (‘J" d" ﬁ
i
SBC!ion Oificer



Highways and Minor pPorts (HW1)
Department,
Secretariat, Chennal-600 009.

Most Immedia

Letter No. 1726/HW1/201233 Dated : 14&9;2939

From
Thiru. V. Sundar B.Com ,
Deputy Secretary to Government.

To . *:,l_

The l:lguncipal Sl;.:jcretary to Government,
sing @ Urban Development Department.
Secretariat, Chennai-8 (w.€)
The Mangging Director,
g Tar_ml Nad}x Housing Board, Chennai-600035 (w.e)
The Chief Engineer (H). Nationa!l Highways, Chennai-600025 (w.2)
he Regional Officer, National Highways Authority of India,
Chennai -800032. {w.e)
The Member Secretary, Chennai Metropolitan Development Authority.
Chennai-600008. (w.€)

Sir (Madam,

Sub: Mesting - Held by Chief Secretary to Govt of Tamil Nadu on
08.09.2020 regarding the project of Elevated Road connecting
Chennai Pert and Maduravoya! - Minutes - Communicated -

Regardlﬂg. &ﬂ“iimt‘*
| am directed to ancloge @ Copy of minutes of the meeting held under the

Chairmanship of the Chief secretary 10 Government on 08.09.2020 regarding the

of Construction of elevated road from Chennai Port 1o Maduravoyal NH-4 for

project
necessary action
2. | am also to request you to send your action \aken report in this regard to
Goverrlment
ated as “Most |mmediate

Yours faitnfully,

(L Mchert b

for Deputy secretary to Government

e
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Minut Highwa s and Minor Ports (RW1) Department

Inutes of meeting take C ' a5
08.09.2020 regarding the projc hief Secretary to Govt. of Tamil Nadu
and Maduravoyal

€t of Elevated Road connecting Chennai Port

1. List of participants enclosed (Annexure)

2. The Principal Secretary, Highways & Minor Ports Department, Government
of Tamil Nadu welcomed Chief Secretary and all the participants. '

3. The Additional Chief Secretary (FAC) Housing & Urban Development
Department  as stated that the scheme for implementation of Mixed Use
Development was announced by Hon'ble Deputy Chief Minister in the floor of
Assembly in the year 2018-1¢ and subsequently Administrative Approval has been
obtained in G.C.(MS). No.185, Housing & Urban Development Department, dated
26.1 2.201@ Due to the’ proposed alignment of Exit & Entry Ramp in the elevated
express highways, the scheme could not be commenced. In a High L’evel-a.
Committee meeting held on 02.08.2019 chaired by Chief Secretary, it was decided
that no ramps shall be provided. As it was decided to remove the ramps, it was
concluded that there will not be any acquisition of TNHB Land and the alignment will
be straightened to remove the curve required for the ramp. Hence, Tenders were
floated for development of Mixed Development Scheme with a buildup area of
11,68,584 sqft and the agreement was also executed with the contractors on
30.07.2020. In the meantime, drawings were submitted to CMDA for Planning
Permission and the Government approval for construction of High Rise Commercial
cum Residential Building was zlso obtained based on the recommendation of MSB
Panel Commitiee meeting. In this advance stage of the scheme, a notice was issued
in Newspaper under section 3(G) of National Highways Act 1956 for acquisition of
6008 sgm of TNHB land.

4. The Principal Secretary, Highways & Minor Ports Depariment has stated
that the proposed ramps in Sivananda Salai and Kamarajar Salai, Spur Tank Road
College Road, Arumbakkam and Koyambedu had been dropped in the previous
meeting held on November 2019. However_ due to the demand _for a elevated
highway to cater to city needs of decongest city roads, Entry and Exit roads may be
considered for including to the elevated road from Chennai Port to Maduravoyal.

5 Considering the above, the following decisions were made in the meeting:-

decision for removal of ramp was already taken in this earlier
Sinc: mthere is no requirement to puit curved alignment at TNHB | ang.
mee ngit is decided to go with earlier straight alignment without affecting
':,en‘?:iHB land and also it is decided that there should not be any ramps
the

t TNHB site, Arumbakkam.
a Aclion: NHAI & Housing a-nd Urban Development D’ﬂﬂdmenz)
ded to go head for getting all necessary approya from
o |1 Is 2lso decl A and etc, and to commence the construction wor
(i) C in respect of PWD (WRO) approval for straight
y hindrance: vam River, any arising issues can be sorted gyt
g Co0 antal coordination

(i)

8 Housing and Urban Development D"P&-'Tmen b

&899



(i) The scheme is proposed in TNHB land with the eu’ﬁr?; |and aoqu'smog
situated in Block 4, Survey No.2 in Arumbakkam. B t 1956 was jssue
notice under section 3(G) of National Highways 5 decided that TNHB
which is a non existence Survey No. Hence, It can be be obtained from
Land is not being acquired. A legal opinion vy tion as null an
Advocate General about declaring the acquisition notifica
void for the above reason or otherwise.
¢ [Action: Mousing and Urban De
(iv) Highways Department will address National Highways
to take up the provision of Entry and Exit ramps. R
a) Kamarajar Salai and Sivananda Salai (No Land Acqu!S!t;O"l
involved), Kamarajar Salai (3200Sq. Metres of land acquisition
from island grounds) respectively.
b) Entry ramp in College Road and exit ramp in Spur Tank Road
(both places no Land Acquisition is involved) .
¢) Highways Department has to discuss with National Highways
Authority of India to bear the cost for the provision of these ramps.
d) These issues shall be decided by National Highways Authority of
India and Highways Department after apprising Hon'ble Chief

Minister.

: t.]
velopment Departmerl.
pp,uthofity of India

(Action: Highways & Minor Ports Department)
(v) Entry and Exit ramp at Arumbakkam and Koyambedu is being dropped,
as per the decision taken in the meeting held in November 2019.

(vi) Entry and Exit ramp at CMRL and Nerkundram may be avoided as it
involves Land Acquisition to the extent of 9300 sq. meters and this site is

also near to Maduravoyal flyover eénd point. ( including 2800 sq. meters
private lands)
" The meeting ended with thanks to the Chair.

K. Shanmugam
Chief Secretary to Government

V. hoodinlt

/True Copyll
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Annexure
LIST OF PARTICIPANTS
1. The Chief Ser:.retary to Government.

g ':'_[he Additional Chief Secretary to Government (FAC)
ousing and Urban Development Department, Chennal.

3. The Principal Secretary to Government, .
Highways and Minor Ports Department, Chennai.

4 The Managing Director,
Tamil Nadu Housing Board, Chennai - 35.

5. The Chief Engineer (National Highways),
Highways Department, Chennali.

6. The Regional Officer, National Highways Authority of India, Chennal.

2 Member Secretary, Chennai Metropolitan Development Authority,

Chennai.
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Highways an¢Minor Parts (HW1)
Bopartnent,
Secretarlat, Chennal-800 009

Letter No. 17 26iHW112012- 74, dated 16.08.2020

From
Theu V Suraar B.Coin,,
Deputy Ssoretary to!Govemment.

To

Thix Chief Enginesr,

Public WerksBepastment,

Water Resources,

Chapauk, Channgi — 800 005 (w.e)

The Chief E_n,giﬁear
National Higk

Chennai— mﬁ.ﬁzﬁ Ewé

The Prbjwﬁﬁzfeclﬁm

Nafional Highways Aumsitsefindia,
Channzl a6 032 (e}

Toe Chief Englueer,

Tamil Nadu Hotsing-Beard,
Nandanam,

Channal - 80O 035, (we)

ThoBlet T
Tamidas! noe Board,
e

Sir; fﬂu'iaciam. .
' - guction of Elevated Road from Chennal FO

- ifﬁ&gm%;fm 4 Meeting {o be held on 18.08:2020 ar
GADB’H-! J. my p_rb- :ega@drng o

,gx ,@1 ﬁweﬁmmm%@
5 BRTl figpn, Qe
Z %ﬁ?ﬁ&&%‘mmg 2020

P e
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Zi00.FM pt TN sitey’ Biock:Nouty Survey No2.Arambikrarn Viage regarding the

isswes o reytignrhnht bl cdpstuction ot-Elvatéd Hono eornactng from Chermal

Port to Maduvayal

£ Lam hirsieierguns sudomate it cthvenisnitraltendihe sits vis?




NHA m&'ﬁs&mmiﬁu i

To

sir,

' ﬁ"ﬁ"“ DALA-2226 2505
T Arax L 01442225 268
Nhilqul Eis}uuaw Auﬁmﬂiy af India AR/ Ermal: rochonnsi@nnat.ory
fptuiiat or o Tranappen & Highyaye)

i .‘F o rﬁ:ﬁcﬁ%ﬁml‘m gquﬁi
A Q0 4

SR

PR~ 400
ORI ETER IR lmmamm

Thefu A farhika A,

Pilacipal Secretany #p Bovemment ‘ Q

H@Wﬂ%ﬂw Rans Dapk fﬁp
" v

n!! E : I- Akt

Sub: N, RO Cijinal - St Crigonal < Heu Elevatbd i frn fliial P o (}/Ji

ms;g”g?yartﬂw InAhe Stete o7 Teml Nady ~Site sl an (EE2090, 240
Pt =

mmmmwrmmmemanmmmby Chis Segetry to Government of

'ﬁamﬂ Nﬁ'dﬁconﬂm% mawﬁmaﬁwﬂm alinneat of Eivasd Ragd igweon

2

il ot s Modumoys - and miautes ssiss vk MoCITREIRW 201274

2,

Lkl eoRtissdian, S5 gkl wlvyRo S 448 50ese, el coiduled

tm fsB?' Segtamber 2020 (Fritay) At 300 Pi. s &mﬂmmem copcernad

Gals Laciuding WWRD, PWD, Fartill Madu Houslng Board, Fanin’ NaH Sl Clearance

Baai‘ﬁl wmmadmmmmy the-site visl.

Yiowrs faithfully.
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Highways and Minar Ports (HW1)
Dapartmeant,
Secretariat, Chennal-600 009.
Off: 91-44-2567-0959
Fax: 91-44-2567-3035

E-malil: hwaysec@tn.gov.in
Letter No,1726/HW1/2012-80, dated 10.11.2020

From
Thiru A Karthik, | A8
Principal Secretary lo Govemment

To
The Poncipal Sacretary to Gevernment.
Housing and Urban Davelepment Department,
Secretariat, Chennai-8
The Managing Director,
Tamil Nadu Housing Board, Chennai35
The Regional Officer,
National Highways Aulhority of India,
Chennai-32
The Chief Enginger.
National Highwavs. Chennai-25

Sir

Sub Highways and Minor Ports Depariment - Rewview of
implemenlztion of Projects discussed in PRAGATI Meeting
by the Cabinet Secretary vath Chief Secretary through VC
on 2" November 2020 on implementation of Four Lane
Elevatad Read from Chennai Port 10 Maduravoyal — Action
Points- Communicatad - Regarding

Ref Governmenl of India, Cabinet Secrstariat, Letter No.
1403/1/2020-CA N, dated 04 11 2020

The following are Lhe action points based on the outcome of Reviaw
Meeting cn implementation of Projects discussed in PRAGATI Meeting by the
Cabinet Secretary with Chief Secrstary through Video Conference held on
%" November 2020 al 3.00 P.M wilh respect lo Four Lane Elevaled Road from
Chennai Port to Maduravoyal (NH-4):-

1 NHAI shall change the land alienalion proposal o NOC with respect lo
PWD - Waterways.

(Action: NHAI)
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‘n respect of Government Poromboke n Nerkundram Village, NHA|I shals
check if NOC will suffice else may reqquest for lan ¢ abenalion

{Action: NHAJ)

Tamil Nacu Housing Boarg shall adgress NHAI t- request the re-alignment
of Elevated Mighways at Arumbakkam after disc ission with Public Works
Department pn this congurrenge

(Action: THHE]

Yaurs faithfully

J"I‘/J"/" ’
for Ponncipal Sacretary 1o Government

¢

&£
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VIJAY NARAYAN

- il W T, & ‘-'....' Pa—
W, L TR NRLE Pnane  (Per 853430137

1OMhce)y 2834 0577

HIGH COURT JLLDIKG
CHENNAI - 800 1064

Datec
i

SB OPN NO.30/AGVN/2021 DATED 29"April,: 2021

T0

The Chief Engineer (City),
Tamil Nadu Housing Board,
CMDA complex,

£ and C Market Road,
KoyambDeduyu,
Chennal - 600 107.

> Dearsrr,

e Sub: Tamil Nadu Housing Board - town planning scheme -
A Arumbakkam village - notification under subsection (3)
N and (4) of Section 3G issued by the Ministry of Road

Transport and Highways, Government of India - legal
apinmion required - rendered

X 2l Ref. Your Letter No.TP1/50366/2009 dated 23.04.2021.

vith reference to your letter dated 27.04.2021, on whether
rhe acqguisition notice issued can be declared as null and void, |

-

come as follows:

AV
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FACTS

1. The question for consideration is whether the acquisition

notice issued under Section 3(G) of the National Highways

Act, 198%  can be challenged. on the grounds of vagueness as
the survay numbers that are sought to be acquired have not
be ciearly mentioned in the notices issued.

[ ]

An extent of 8.49 Acres situated In Arumbakkam Village has

been in the possession of Tamil Nadu Housing Board

(TNHB)since the year 1966, The patta to the said lands is

also in the name of the Tamil Nadu Housing Board.

3.0n 2019, a notice under Section 3(G) was issued for

acquiring 1217 square meters of land fram Tamil Nadu
- Housing Board.- TNHB. objected 'to the said notifications. A
high-level committee was formed wherein the director of the
NHAL in letter dated 2.8.2019 has clearly stated that the
land belonging to TNHB will not be acquired as the ramp
required to be constructed was not necessary.

4. Zubsequent to this, a second notice has again been issued
under Sectionss:and. 4 of the National Highways Act, 1965
01, 26.04.2020, wherein the,said:lands have once again been
added to the property that is sought to be acquired. by NHAIL

.In light of the above, an opinion has been sought on
winether the acquisition notice can be challenged and
consequsnlly declared as null and void.

LN

U"‘?’\



s ey O T AADY pnang Ip-ErJ 1;34 1737
{OMicey 2836 05735
G r COURT BUILLING
CHENNAI- EGO104
Date 3
R |
-3- '
OPINION

6. The notices dated 26.04.2020 does not clearly provide for
the survey numbers. The sub-divided survey numbers have

not been accurately mentioned and moreover there IS
amblguity on the sub-survey numbers,

7 A notice which does not clearly provide for the survey

numbers that are sought to be acquired 1S bounc to bring

abcut confusion in the acquisition-process if not now, thenin -
the future.

B Moreover, NHALI has themselves clearly stated vide their

minutes dated 2.8.2019 that the lands beionging to TNHB

wil not be required for the construction of the ramp.
Subsequently, it is incorract to add the same lands for
acguisition as they are estopped from doing so.

& In hght of the above, I am of the considered opinion that the
caid show cause notice dated 26.4.2020 may be challenged

on the grounds of vagueness and ambiguity.

s
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.
The entire papers received are returned herewith.

Encl: As above ADVOCATE GENERAL OF TAMIL NADU
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. G‘:’i{’,.glﬂi“m" 'ﬂlﬂﬂ.l'-_ '4-2{5:‘/:*'-.
WATER RESOURCES DEPARTME %)
28 JUN 2021 S
From To Wit . it S
Er. S. Kavitha, B.E., The Assistant Engineer, o, A G S
Assistant Engineer,PWD WRD., Anna Nagar Division, S
Ceoum River Section - I, Tamil Nadu Housing B;0a rd, Pl
Chepauk, Chennai - 600 005. Thirumangalam, Chennai - 800 101 1)
| v
X
&2 )
393 Lr. No. AE / F- 05 / Cooum 7 2021/ Dated : 15.08,2021 oA
,;,U“ N;.ﬂ - qji\‘:ﬁ\
R -
;)5”" * Sub: Intimation of Court Direction for not undertake any construction activity
r%af*' Ref: 1. O.AN0s.91/2021(SZ) - Case filed in the National Green Tribunal at
Chennaij,
% =i 2. Government Letter No. 71 S1/K2/2021-2., dated 24.05.2021
H\\"\ EXFxk

With Referance to the above cited 1& 2, the case 0.A Nos.91/2024 {SZ) —filed in
the Naticnal Green Tribunal at Chennai by Thiru.G.Devarajan, requesting the Tribunal
not underiaxe any constructian activity in the Tamil Nadu Housing Board Arumbakkam
Project until the applicaticn dispcsed.

The Hon'ble National Green Tribunal issued the notice to the Principal Secretary

- to Government, Public Works Department, Secretariat, and Chennai-9.Hence you are
requested to stop the progress of work in Tamil Nadu Housing Board,Arumbakkam
Project till the further order comes from the Nationa Green Tribunal (South Zoneg).

R

Assistant Engineer, PWD,WRD.,
Cooum River Section - I,
Chepauk, Chennai- 5.



Item No.3:

BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

Original Application No. 91 of 2021 (57) &
LA. No. 73 & 74/2021 (SZ)

(Through Video Gonfersnce)

Versus

iy

Rep. by%h%}u ef &Ec"a‘retar_',{ to Goverrm;_lﬁqt,

Chcnnalan% ﬁ)‘them*"g P
B { ﬁ:s A

Date '!i’e n!:zg 08*04 20211

CORAM: '_

For Applicant(s): Mrs Manuta_] _

For Respondent(s): Dr. V.R. Thirunarayanan for R1 and R2
ORDER

1. The above application has been filed alleging certain itregulariries in

carrying out the ‘mixed-use development’ project in Arumbakkam,

Chennai by the respondents 1 and 3,

412
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L]

2. It is alleged in the application that the applicant was challenging the
Environmental Clearance granted by the 4™ respondent for the Proposed
Project undertaken by the Tamil Nadu Housing Board, namely 237

3. It is also alleged in the application that the proposed construction was
against the No- Objectjon Certificate granted by the o™ respondent and

£ncroaching into the floodplain of Cooum River and also encroaching

into the Baby Canaj that has been constructed to divert the flood water
to Cooum River,

4. Further, certain Et:cmstructicnns on the banks of%:g;u River were againgt
the dll;_gg%@ns §iven by this Tribuna) in Jawab%% Shaumugam Vs
B o e
Tl Na

du State Pallution Contgof Board & Others iy
of 2018 (SZ) and other connected cases, wherem%%i‘%“‘rﬁbunal had

i) oag = . j\ : b
Ceourt_of hga#drﬂ in Govﬂmme“ﬁf of Tamj} Nadf;; Vs.

: F’Z o H’*"q. - ,:5:”. :

2, South Zone gn’gé?gs feported ins2019 .(-‘-3)_;-‘.’-*‘@i
R g ; : e iy

ny

bl P 4 i .
granfed<without considering

e i
i AR,

ed...this -application seeking the

v:- k!

5. The E%ﬁ? Tenta

these aSp'é”CFs; S
following reliefs:-

' L3
o £

proposed project, in contravention of the applicable laws and being

aetivities uncdf this Application is disposed,

C. Direct the Respondents herein 1o restore the area where there has
been any Hlega! Construction work; ; -

D. Direct the Respondents to assess the damage caused due to the illegal
construction and use the same tq restore the area;
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E. Impose exemplory costs as environmental compensaticn charge for
the damages doe ro the land in question;

F. Direct Respondent No. 1 to initfate prosecution inder the
Brviromment Prorection Aci, 1986 agdinst Respondent Nos. 2 & 3 and
the respeccive officlols, for permitting and commencing the project
activities in viclation of the law;

6. When the matter came up for hearing today through Video Conference,
Sri. 8. Manuraj represented thé applicant. Dr. V. R. Thirunarayanan
represented respondents 1 and 2.

7. When it was pointed dut,' if the épplicant' wanted to 'r;ha]lenge the ~

enviranment;al’f*ﬁclcaranr:e ;g;ranted “that “’r'l]l“ not be poss;{bie by

entertammg the application under Secuon 14 & 1f5 of the National Green

i.

bti' al“’Act 2010 and the remedy is to ﬁle an appeal Lmder Section of

,'-.‘u,-

l:héjNaﬁonal Green Tribunal Act, 2010, the leamed cmm,sel appearing

‘I.

agaz.rrst the enviranmen‘{ clearaxi f the party*v}ants tbf-chaﬁenge the

e -"-fdependenrly and thakt" ﬁb%y may bggserved fdrhls claim. So
cons.ldeﬁng the circhmstarc?s, we feeLﬂua‘t thnugh thqre are allegarions

ﬁn‘l 5

made regard:lglg tl;eas_guance of th,e @yment clearance itself, but

ultimately in the praver portiun :here ’was 110 prayer to set-a-side the
environment clearance granted. But they wanted to restrain the
Housing Board from praceeding with the project as it will affect the
ﬁve;-iﬁa ecolagy _Qf the Ceoum River and also aéainst the conditions
imposed in the No—()bjectlo.n Certificate granted by the State for this

project and also encrcachment into the Baby Canal that is being



constructed by the State Government to protect Cooum River as directed
by this Tribunal in the cage pending before this Tribunal regarding the
pollution caused to Cooum, Adyar River ahd Buckingham Canal matter.

8. So under such circumstances, we feel that the application can be
tetained for considering the Question of encroachment into the
floodplain and construction being done and the environmental damage
thar is likely o be caused on account of the ongoing project that s
undertaken ];y?gle 3rd requn;dez;t, legving qpel;l,_‘,t%!:ﬂl‘ae right of the applicant

_to,cha_,gg%g%;the environmental clearance mdegenééhtly if they want
whil% ép_}_::fapﬁate Proceedings, So the a,pplicatioﬁ%is: . g%_pﬁtted to the
% B

w

2

challénge I;-Iﬁe' Environment clear?ncc granted i it.is permissible under
& wat x o B
B T s L2 U ot
wWohlimitati - ceedinFen sl
h!ﬁ% lmita%c:n availabl ﬁ;ﬂ?mdent pr\ghggedu.l sl
i .. . ;f;‘& 1, e
5Py Registered Bost with{adknowledgement
ail i g
also™By dusthi jep iprodiic i
¥, dystl it ppsiible g rgqg,ce Proof of service

avit as pefirmles. i

T

o

10. The applicant is 315 directed to serve a copy of the application
along with the documents Produced to the standing counge] appearing
for the respondents 1 and 2 within 2 week and produce Proof of such

service by filing Proper affidavit as per ry]es,

11. The applicant is also directed to produce Necessary requisites

415
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along with postal cover and the necessary postal stamps before this
Tribunal within a week, so as to enable this Tribunal to send notice to all
the respondents through Tribunal, td ensure service on them, so as to
enable this Tribunal to proceed against them, if they did not appear in

their absence in accordance witch law.

12, In order to ascertain the genuineness of the allegations made in
the application and also the violations alleged, this Tribunal feel it

appmpnate «io*appomx a _}omt connmttee compgﬁ@ng of (1) The District
Co]lecto Chennm District or a Senior Officer no‘?below the rank of Sub

,é:},.! of ' w BT ‘ 4_‘;.._;
Dm;}g{’fal Magistrate or Assistant Collector as dept‘ff

e .-‘

Gt%leu:gor [2)_ a Senior Officer from Minisuy of Enwromne%%l?om;ts and

oS £ b o4 ’i?:iﬁv
Climate Cha,uge (MoEF & CC), Integrated Regional{Office, Chennai (3) a
b e Ol

Assessment

ﬁ i
Setf‘uﬁ Ofﬁcer from State«gimﬁe]jﬁnvno E Imp A

“wrt’ ‘.\
E‘%ﬂ“ia

Autho ;;t'y (SELQK), (4) a Semﬁr"@%r fromé:hennan__ ﬁs Restoratlon

Trust uf"l')%nd E)mg Sl.gmlxﬂmeﬁa
Departmeﬁﬁ%@l’?
charge of Cooum River area 6" mspect fhe area in question and submit a

factnal as well as action taken report if thiece Is any wiclation found.

13. The Public Works Department (PWD) and Water Resources
Organisation (WRO) will be the nodal agency for ca-ordination and for

providing necessary logistics for this puIpoSe.
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14, The committee is directed to ascertain as to whether the proposed
construction by the 3™ respondent will encroach into the floodplains of
Ceoum River, whether there is any encroachment into the Baby Canal
that has been constructed by the 3'9 respondent in proceeding with the
project, and to assess the environmental compensation if there is any
damage caused to the environment and also to suggest the remedial

measures to restore the damage caused to environment and submit a

e N ‘ |
mem of the committee mtl?m a week, so.ﬁs to avoid delay in

o o ;
s%bmzttmg the report. If'w&e ﬂ:iee is not a{?le to?;sub%.m the final
S

repo: gé;;ﬂm}' are,,directed ;E_”ﬁ Ieast an m:gnm 0] " hether there

) Q* & I
was any _cncroachmE}lg}Lma the Baby C al«constru g}% i:anu:l whether the
g Y e e ¢ 9
praoposed ‘G_Qﬂ§§}l€ﬁ01‘l will go up to the ﬂoo@hhs as alleged by the

T

* :'j' oy
i ;s»%?«;_.‘,_,_ " e AL .
applicant, so thar I There “is any viblatien on those ﬂSPECfS certain
':.--__ ‘r __.:_".‘ ¥ = 4

s u..,V“"” ":H.,_‘:-i-"

interim urdem can be passed on that basis on the next hearing date,

1e6. The Registry is directed to commum’cane this order to the members

for filing their independent response to the allegations made in the



application and also for filing their independent report as directed by
this Tribunal,

17 LA. No. 74 of 2021 (SZ): This is an application filed by the
applicant to appoint a joint expart committee to go into the allegations
made in the application. Since this Tribunal has already appointed a

joint committee to go into the allegations, there is no necessity to
appoint any further committee as sought for in the application,

18, With the above observations and directions, the application is

disposed offusis 52' ‘%@

19. : é’ppeamnce of parties and for filing o t-,: endent response

b _
repgr_%? and also for consideration of report, post on 25%2%3@21

!‘Jw‘?;, .\_'

i o
. :;.« til‘i«:"'

it B S el

0.A. No. 91/202f£82)

LA. No. 73 & 74/2021 ’fﬁ?@
08.04.2021. Sr. w
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/ e g . _ STATE GOVERNMLNT PIEADLR' OFF jLL,
r AN LAW OFFICTRS pock,
R.NEELAKANDAN

IGH COURT, CHENNAI-600 104,
STATE GOVERNMENT COUNSEL QFF: (044) 2534 1024
FAN: (044) 2534 1165

19.05,2021
Cell'No.; 9444075553
o ‘ BINEATAL 1 0 16 T TET
1o . [ L 11 PO S LI ST S {PT 18 1
. ? o ..'f.'( i !"
.A. The Chief Secretary to Government, 20 kAT Flg)

Secretariat, Chennai-600 0pa.

1 AL e
L Chr v oo

2. The Principal Seeretary to Government,
Public Works Department,

Secretariat, Chennai-600-009. -

3. The Member Secretary,

Slate Level Environment Impact Assessment Authority,
SEIAA 3" Eloor, Panagal Maaligs], '

Ne.1 Jeenis Road, Saidapet, Cheninal-600 015,
Sirs,

Ref: 0.A.N0.81 of 2021 (SZ) on the file of- Naticnal Green Tribunal at
Chennai ‘

---------

The above referred case has b?en ﬁled'lﬁy one G.Devarajan in respect of “mixed-usa
Pevelopment” Project in Ary m'bak kam with the following rellef:-

A. Declare the actions of the State of Tamil Nadu in

Project, in contravention of the applicable laws and being devoid of merit, os illegoi

and viclutive of the Environment (Protection) Act, 1986;

Implementing the Froposed

B. Direct Respondent Nos.1 to 2 to not undertoke any construction activities unti! this
Appiicetion is disposed,

C Direct the Respondents herein ta restore the area where there has been ony illegal
construction work;



0. Dircet the Respanidents (o assess the domage cuused due to the illegal construction

and use the sanie to restore the area;

[ impose cxcmplary costs a5 eavironinentol compensation charge for the damages
donc to the lond in question;

F. Direct Respondent No.1 to initiate rﬁmsecuﬁon under the Environment Protection
Act, 1986 against Respondent Nos.2 & 3 and the respective Officials, for pen{:fttfng
end commencing the project activities in violation of the law;

-

The Hon'ble National Green Tribunal (South Zone) issued notice to you returnable by

5.05.2021. This is brought to my notice teday by the letter from the Principal Secretary to

he Government, Housing and Urban Development Department.

Therefore Kindly go through the attached Original application along with the intesim
application and submit your remarks not later than 24.05.2021 to the Office of the
Government Pleader, Madras High Court.

Kindly treat this matter as MOST URGENT. ‘ 0\—///
- b‘

' STATE GOVERNMENT COUNSEL
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BEFORE THE NATIONAL
GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

0.A.No.91 of 2021 & Appeal
No.10 of 2021 (SZ)

IN THE MATTER OF

G.Devarajan, Arumbakkam,
Chennai

Appellant(s)
Versus

State of Tamilnadu, Rep. by the
Chief Secretary to Government. & 3
others

..Respondent(s)

TYPED SET FILED BY THE
3" RESPONDENT

MR.D.R.ARUN

RESPONDENT COUNSEL- 3*"



